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13.04 hrs,

The Lok Sabha adjourned for Lunch will
Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch
al five minutes past Fourteen of the Clock.

[MR. DEPUTY-SPEAKER in the Chair.]
RE: STRIKE IN PATNA UNIVERSITY

MR, DEPUTY-SPEAKER: Now, Shri
Maharaj Sing Bharati.
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MR.  DEPUTY-SPEAKER Shri
Maharaj Sing Bharati may now conlinue
his spech.
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wqar faar qar g afss s 97 smi

MARCH 11, 1970

Gen. Budget—Gen. Dis. 216

9T 4 T4T &Y A FIL6 AT @ 9
T9 7% AT LW 4@ F1 WIH A4 F
aFar & |
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IUW T ®F T HAT AT AN T FAS0
#7, AT IT T w1g FT, IA4T § afgar
Iq TG T AT FTJAT B | IHFH
#1 qga & faardt & w7@T & 1 A
1 39 § 9 ® & Tame faar qrar @
w17 3 wFIT Oar afgar 7 dgre fear
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FuTe fAa. 91 SHFr a9 A FET &4
Fez gt a1 IF 1954 W WA AW
w7 gf | 77 77 7E FY g af-
# At wo7 w3 A7 @A A1 4w
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3T | F fgmaH 42 Fe eIy F0,
wafs 77T IEERT T T IIWNTETHI
FY AT F7 95.40 FITT FUT F7F T |
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7 2y 2 20, a1 fram wear & 29 A
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oY ¢, 9g JEAT H A A wHAE
g7 ¥, FE 0T A WY FTHAE gAY,
afys 4% 93 7 7 g AT 9 o
e TR FRW g e fFoag -
FrfaerEe wieHt, =Faq,  famsr a=
e TET FEA ¥, U oA AL T@AT E
fs faaet §8 w1 o, affw Im
Trer s mfeaa & ¢ fd =0 &
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FTA ¥ Wis Wy a2 A I § fE i
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a f greAr g7 favaw a@ w® w2
W F 3 Ty 2 7 wwAr ¥'F & fa
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afem gfaw maturm & afcy sfaar o
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R Fr @R A fage @ a7 T
7 srare & % Prard e gvr TedraETor
grar wfge | & f FHT ¥ FHAT A0EAT
g f& wre asirawo 7@ AT &0 W
geT ¥ ? v ¥ ATy ¥ Ay ¥
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AT FET O AMGT | AT 3w TR F
St Fr frEY adfi aaw wwdT § sy
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FT FIGH G A FT @ E ) G &
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arg qfeor HFeX Hgd wren @ W
Aurt wgra AT fw gy # ofsww
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FIH AR o A®AT A1 | POYY M1 H
1 & aamg oF fqac a faar & oF
frav & sgr @ faar fear &) ==
fa &M F77 T AT get ) 98 99a
# w=er & | I AT 92 FU fowr #,
7€ 9%z, ¥ ¥ afqwr | 9T qA T
g1 FrE TR AL & 9T @I &

™R | ME § I NIE-ETEY & §1
2 feur st 3@ w47 fF og warew
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T w1 fer aEl & dwex few
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7@ %z ¢ f& weAT AY q¥m 9T dar
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FATT 7g A0 | FATgT arer | § T
Wi ¥ Fgm wigw g R & A
& AT # FERET WA AgAT AIga A
Fg AT W A7 wgr F 5o g A
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TH A 32 AT IW 9T fwadr faRwn
HET AT @ FA 7 35 FAT | 32 AR
fwrdl & Teird FO¥ 0 35 gone fado
WEr @ KT W W 1 ATE /AT
WEAT & N FTLATT FWM AT IT O A
35 %z @ @t wrar § | wEAw fame
Faga § warr o oft, fF gar fawm
gar w97 74t ¥ wwaT TAAr AL FUAT-
a1 qu & faw s wg 35 FAOT A
fadelt wer T 9T % EFA @ oW
I i fadeit faamee 35 #42 ad
HHFT | 32 TAIX OF TR AT F FIT
35 T ¥qL0 T AwRA FNOAFA | AR
T @HAT F FOAA  FE AT qEA |
7z Far Afa g w fFae w1 amaar
g2 1 7 gufre & fs av 8@ wrand
/AT q0E § T WA # oA
FEY T AFe Avgw AT 3w frem @
quITFT 7 A o w0 ogwWAE WA O
fe oo q@ =@ o7 T Awa fzam

SHRI BEDABRATA
(Kaliabor) :  Sir, it
that necither Mr. Asoka Mchia nor
Mr. Masani is here today. Yesterday
when Mr, Mchia was giving vent to the
now well-known frustration of his group
in  Parliament, he said things which
were rather contradi clory, 1 would rather
compliment him for not joining the annual
chorus for concessions but tryig o raise
the debate to the level of resources
mobilisation, He said that the budgel
must have a tight and not a loose. lexture,
as otherwisc the expectations cannol be
fulfilled., That is why he 1ook the
opportumity of his speech to say that
an allocation of merely Rs. 2 crores is
not enough to develop the new technique
of dry farring and a small amount for
schoo! feeding does not solve the problem
of school children's health nor of the
coming gencration of children, for whose
mental and physical development we need
to provide larger amounts, He also said
the rural water-supply programme is long
over-due in fact, it was long over-due
ecven when the friends on the other side
were on this side. He said that the

BARUA
is unfortunate

allotment is not sufficient and that a
massive rural works programme costing not
Rs. 25 crores or Rs. 100 or even 200
crores, but Rs. 600 crores should be
allotted to create a dynamic onward march
among the really down-trodden people in
the agricultural sector. We can have no
quarrel with that, But when he said that
we must have a development rate of six
to seven per cent and without that growth
social justice cannot be achicved, one
can agree with him. He also concluded,
without claborating. that only reactionary
people could expect that social justice
could be achieved without growlh,

A loggical corollary of increased
development or growth rate would be
increased expend ture which  means
increased mobilisation of resources. It
is here that wc suffer from hopocrisy.
We say that so much of resources have
to be spent, But the Prime Minister or
the Finance Minister cannot spend the
resources unless they are first  ra sed,
Resources could be raised only by
taxation of those sectors which have not
been taxed. Therefore, any attempt to
say, as Shri Masani alone can afford to
say, that there should be no taxes, or
laxes should be reduced by 30 or 50 per
cent and things will go on merrily and no
money w. Il be there 1n the sterile pockets
of the government is not right. That
type of argument does not lead us
anywhere.

But [ did not expect such a criticism
from Shri Asoka Mechta who has writlen
books on economics. When one critici ses
the budget one has, at the same time, o
suggest measures Lo raise resources and
how they aie to be wvsed. Any duly or
tax is bound to hit somebody or other,
Ido not know of a tax which can be
imposed without hiti ng somcbody. If
it isan indirect lax, it hits the common
man; some other tax hits the 1 ndustry;
yel some other tax affecits some other
people, either poor, middle class or rich,
I wish the opposition could suggest a
magic of imposing tax without hitting
anybody so that we can have a rural
works programme costing Rs, 600 crores.

Coming to Shri Masani, he made a
reference to Ghana and said that socialism
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is a hated word ithere which has even
been  vuigarised, It is becoming a
fashion to take the populist line, a line
that makes one popular no customs, no
excise, no additional taxation and vyet
crores of rupees for government spending.
This is the populist line everywhere. If
India is to progress, if socialist base has
to be founded, if rural development
programme has to be taken up, India has
to fight this type of populist line from
top to bottom because that makes no
sense.

Interestingly, Shri Masani described the
Prime Minister as takings to Marxism of
the thirties, I do not know why Shri
Masani avoided reference to Communism
and has taken to Marxism. [ do not
know what he means by Marxism of the
thirties as if he has some knowledge of
the Marxism of the seventies. [ do noi
claim to be a Marxist but I know that
there is much difference belween the
Marxism of the 30s and the Marxism of
the seventies, The Marxism of the 30s
was blindly for a conflict of the classes.

Even Laski, who was more or less a
Fabian, believed in class conflict. And
Shri Masani knows that Marxism mcans
an attack on the propertied class.

Here is a Budget which believes in the
development of the private sector as
well as of the public sector,
The private sector has also  been
allowed scope for development because
the development of the private sector
is also national development. Tt is a
Budget in which relief has been given
and welfare measures have been proposed.
And he has called it Marxism of the
1930s, immediately contradicting himself
by saying that this is a Budget that has
declared a war on the common man,
1 cannot think of a bigger contradiction
than this, namely, saying that Maxism
of the 1930s had declared a war on the
common man, I it was a war at all it
was declared to be a war it was war by the
proletariat against the propertied class.
As Marx said, the proletarial had nothing
to lose but their chains.

MARCH 11, 1970

Gen. Bunger—Gen. Dis. 228

Shri Masani himself, however, does
not go even up to the 1930s, It is
interesling to take quotations from Shri
Masani and to compare them with those
of Herbert Spencer of the 19th Century,
Word for word one can find an equivalent
in Herbert  Spencer, that prophet of
free entrprisc or Laissez Faire who
tried to make a religion of free enterprise
and said that an economy with free
enterprise will deliver the goods, Though
therc was exploitation, it did deliver the
goods,

But here is  something  which s
forgotten, We face a situation where,
whether one is a socialist or not, onc
has 1o face certann facts, TIndustry is
not getting developed; they are not
compelitive; they are not able to export;
we are nol able 10 import everything to
compete with them job they arc allowed
to raise prices in a shaltered market,
nor are they interesied in the export of
our commoditics, 1t is really a difficult
sttuation in which not even free application
of Marx will do.

It is very inleresting that this is called
an inflationary Budget, lLord Keynes,
who civilised the 20th Century capilalism,
said that there was no such word as
inflationary. There can be no application
of the modern cconomic theory, the
theory of frce competition, 1o our
economy. Kevnes said, let Government
dig holes and fill them up. It was the
civilised face of 20th Century capitalism.
If Government digs holes and fills them
up, even then it will develop the economy
because it will strengthen productive
forces all along the line and create demand.
Here, demands are created, prices rise
and industry is not developed. [tis quite
a challenge which we face for which
putting no stigma, one word or another,
will do.

Another argument is that this is a
State Capitalist Budget without explaining
what State capitalism is. Shri Patil also
adopted a similar type of logic in a
previous speech. Referring to the Budget
he said that Government's whole system
is State capitalist and that it is a
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continuation of TTK, Morarji Budgets.
Even Shii Morarji Desai says that he
would have made the same type of Budget.
Shri Asoka Mehta also says that. T do
not know whether all thair Members would
agree to that, But even Shri Morarji
Desai says that he would have made the
same type of Budget because this Budget
was no departure from his policy. I do
not think that it is not departure,

Coming back to Shri Masani, he says
that one has to producc Rs, 15 to carn
Re, 1. He is speaking of the multi-
millionaire who is capable of earning
Rs. 1 by a gross carring of Rs. 15. He is
also sorry that people in the income
bracket of Rs. 40,000 and above are being
taxed more but he says that they are the
tax-cvaders who would be verv happy in
spite of they being taxed more,

Then he refers to the German Social
Democratic  Party, the Swedish Social
Democratic Party and then comes to,
Ghana and says that socialism itself has
been vulgarised. However, when he re-
fers to thosc parties he forgets that they
have no challenge of capital formation to
face,

He has referred 1o Shri B.K.Nehru. He
has sa.d that State capital is a robbery.
There can be no robbery when wealth is
accumulated but when wealth begins w
be raised not by increasing production but
by trying to raise prices by a restrictive
economy, it can be robbery.

He eneded up with a reference to Lenin
and Gandhi and referred to Milovan
Dijilas, that great Yugoslav theoretician,
and his book, The Unperfect Soclery.
I fail to understand how Shri Masani has
come to use Gandhiji for profit. Gandhiji
or Marx or Lenin had one thing in com-
mon, they were against exploitation.
Gandhiji did not want capitalists to make
money by tax-evading-black money-and
keeping all the money for themselves and
support Shri Masani to say that this is a
way to welfare.

I do not know how Gandhiji comes into
the picture. Il he mentions Milovan
Djilas and other intellectuals, I can under-
stand. Gandhiji is great man. [ have no

doubt that Gandhiji would have asked
them to share their profits with the poor.
If taxes are voluntarily paid, it is sharing.
What about tax evasion ?1Is it Gandhian
to support the profits for the develop-
ment of the top income Lrackets ?
Mr. Masani said that the only good
point in the Budget is the raising of the
exemption limit to Rs. 5000. One signi-
ficant point Mr. Masani is for getting is
that this Budget has made provisions
which are more for the common man, [
is not the only good point that exempt-
ion limit has been raised. Therc are many
other good featuresin the Budget which
he has not mentioned. The Employec's
Provident Fund has been subsidised by
the Government. Pension for industrial
workers has been laid down. Drinking
waler supply provision has been proposed,
An Urban Development Corporation has
been proposed. Higher rate of interest
for rural savings has been proposed,
These are concessions. These are attempts
1o genuinely help the common man. Mr.,
Masani, in his anxiety to speak about the
benefit to the common man, can see no
other good point than the Rs. 5000 exem-
ption limit. Even that he is trying to criti-
cise, Of course, Mr Masani does not
belicvein mobilising the resources while
we_on this side and many others in which
I include Mr. Asoka Mchia also, would
have to believe 1 n resource mobilisation,
Assuming that mobilisati on of resource is
demobilisation of resources  the hard
facts have to be answered.

Sir, the per capita incomeinlIndia is
very low, It has goneup by 209, in the
last three Plans. From 1948-49 10 1963-64,
while the per capita income has
gone up by 207, the per capita avai-
lity of a whole range of nonessentials like
are-conditioners, scoolers, clc. has gone
up by 214% which means that availability
of luxury items to a very small proportion
of the population has gone enormously.
So, there is something wrong which has
to be corrected. Drastic measures have to
be taken rectify this position where lua-
ury items increase, and the common people
are for gotten,

One suggestion [ would like to make be
fore 1 conclude, Possibly we have Lo
think of mobilising our resources by impo-
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sing more taxes. We must find out the
areas which can bear heavier taxation, It
is not simply good to say thal we musl
have consumption onerignted budget,
We must be ablete moblise reasources
inspite of the very strident demands of
the middle class, and the demands of the
upper mi ddle class for concessions, We
must meet the demands of people who
cannot even demand, for the demands of
the lowest category of the community who-
sc average income is Rs. 500 per annum,
the lowest. 209 of citizens whose con-
sumptionis not even Rs. 500 per annum
for they only consume 8% of the toual
wealth of the country. So unless thereis a
genuine development  expenditure in the
country and unless development is expedi-
ted he has no hope. Concession do not
affect him. Sugar may not even affect
him. MHe has to be helped only by greatl
nati onal efforts ranging across the entire
cocononmy.

One suggestion I would like 10 make
about the national expenditure, Regarding
capital formation, the total capital expendi-
ture was 49,5% i n the Second Plan. Tt
was  46.96% in the Third Plan-it was
coming down-and it was only 393 %
in the annual plan during 1966 to
1969. When this capital formati on has come
down, i t shows that unproductive expendi-
ture is increasing. While it is said that the
national i ncome has gone up by two times
during the last 15 years, expenditure on
non essential items has gone up by 5 times,
These are  dangerous trends which we
should try to check. Those people who
speak i n terms austerily, those people who
speak i n terms of sav' ngs, those people who
speak in terms of Minister’s bungalows,
those people who speakin terms of Minis-
ter's emoluments and salaries should
realise that austerity in respect of Mini-
ster's bunalows alone would lead the
country nowhere, Austerity must be
imposed all along the line for all sectors,
for the industrial sector, for the top in-
come bracket people, in agricultural se.ctor
and in every sphere of economy.
privions speaker said that it should be
possible to save a lot of money on over-
heads and other expenses,
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So, Sir, the public expenditure has to be
checked and unless we take some concrele
measures it is di fficult to face the problem.
Itisno use just to make catchy slogans.
We should make sincere and conceried
efforts to solve the problem of the people
at large.

Another serious problem is regarding
family planning. I do not know how the
the problem is to be faced. The popula-
lion is expected to rise to 700 millions in
no time. No amount of planning no
amount of resources mobilisation can
catch up with that enormous in crease
in  population wunless we make con-
certed effort and take adequate measures
wellin time. Ido not know how we can
solve it, whether wecan get the help of
world health experts in solving this pro-
blem. But I wish to say this, that unless
we are able to control the growth of the

population all our efforts will come to
nothing, Thank you,
SHRIBAL RAJ MADHOK (South

Delhi): T have listened with great atten-
tion to the peroration made by Shri
Bedabrata Barua criticising Mr. Matsani
and Mr. Asoka Mehta. The suggestion he
had to make was this, that Government
must live an  austere life and that,
austerity should not come only from the
Ministers everybody should practise .
I agrec therc.But Sir. Tq7 TST, TqT TAT
is the old adage, If the Raja coutinues to
livein great luxury like the great Moghuls,
to expect other people to live in austerity
is something which cannot happen. And
therefore a beginning has to be made by
the people who run the Government ,
the ministers and others who arein the
ruling party, They only give slogans; they
don't set the example.

I read great attention the budget speech
and other explanatory materials supplied
1o us, Afier reading all that, in the back-
ground of the slogans raised about the
poor man and common man and the tasks
ahead, T am reminded of an Urdu coup-
let :

IgT W g ¢ g9 7 faw w0,

i FrET A OF FA-0 &§ frear
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Here i s something about which so much
noisc had been made, sayiug, we stand for
the common man, for the poor man, we are
going te improve his lot, ete. But actually
what has come oul of this budget.

SHRI CHENGALRAYA NAIDU: (Chi-
ttoor) When Budget discussion is going on
there should be atleast a Cabinet Mini-
ster. No Cabinet Minister is here to listen
Lo the discussion, What is this, Sir?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMAIAH):
The Prime Minister is coming back in a
few minutes, Please sit down,

SHRI CHENGALRAYA NAIDU : The
House cannot bz treated like this,

SHRIMATI TARKESHWARI SINHA
(Barh): The Minister of Parliamentry Affa-
irs asked him to sit down. He has raised a
very valid point, There should bz a Cabi-
net Minister (/nterruptions)

SHRI RAGHU RAMAIAH : [ am just
asking him as he is a friend of mine .

SHRIMATI TARKESHWARI SINHA :
The Prime Minister may be coming; but
that is no excuse, There should be a Cabi-
net Minister and my hon. friend has raised
a very valid point, (Interruption)

SHRI RAGHU RAMAIAH : The Prime
Minister will be coming back in a few
minutes,

SHRIMATI TARKESHWARI SINHA :
One Cabingt Minister should be here.

MR. DEPUTY-SPEAKER: He saye, she
has gone and she is coming.

SHRI CHENGALRAYA NAIDU : Sir,.
you yoursell said that a Cabinet Minister
must be here. (Interruptions:

MR. DEPUTY SPEAKER: I would reg-
uest the Minister of Parliamentary Affairs
to convey the wishes of Members to the
Cabinet.

SHRI BAL RAJ MADHOK : This Bud-
get which has been presented in the name
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of the poor, to improve the lot of the
common people, is the worst exmple of
the exploitation of the poor people in the
name of socialism. It is an example of
window—dressing and the makc-up men
who perpared the speach for the Prime
Minister no doubt did a good job of win-
dow—dressing, but the make--up, as we
know and the | ady knows better can last
only for a day at the most. It cannot last
forlong: it cannot last for ever. This kind
of deceiving the people is not going to last
forlong. Sir,

This budget is primarily a political bud-
g:l. Just as bank nationalisation was done
with a political motive. this budget has

also  been farmed with a political
motive. It is not framed [rom the
point  of view of making the ecO-

nomy of the country i mprove or for ameli-
orating the lot of the common man in this
country. That is why it is being justifie!
by people who otherwise would have con-
demned it, If the same Budget had come
from Morarjibhai—and Morarjibhai would
not have brought a worse or better budget
then these very communists who are trum-
peting now in support of this budgel
would have condemned it as a most reac-
tionarv budget. Therefore, T say this bud-
get is a political budget and the support
it is getting is political support, whereas
in considering a budget its real economic
content has to be considered primarily.

This budget is b:ing justified and eulogi-
sed as a sociali st budget, which is going to
further the cause of socialism, First of all
I want to know what these supporters of
the budget mean by socialism, There are
hundreds of brands of socialism. But two
main brands are known to the world. One
is the brand of soci ;lism that we have in
communi st countries, in the Soviet Union,
China and other communist countrics, The
basic concept of that Marxist socialism
is that all the means of production and
distributi on should be owned and contro-
lled by the State. Once that is accompl -
shed those persons or authorities or party
whi ch control the State apparatus can force
the:r ‘'views on every body clse, finish off
all opposition and establi sh a one-parly
totalitarian regime. That is why that socia-
lism has become synonymous with totali-
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tarianism and that socialism is i ncompati-
ble with democracy. If you mean socialism
is that thing, what we havein Russia, then
democratic socialismis a contradiction in
terms, There can be no such socialism and
democracy; they cannot co-exist. Unfor-
tunately, in this country by ‘socialism® we
mean this brand of it because the trumpet
bearers of this are the communists. The
Prime Minister has joined their ranks.
She protests very much and says she is not
a communist, She knows very well that a
man or a woman isjudged by the company
he or she keeps, Hence in this case the
company she keeps determines what she is.
Therefore. when the commisdo the tru-
mpeting (or her and she follows their
socilaism, the world looks upon her asa
communist or fellow is traveller, and it is
not wrong in doing so. She must improve
herself; she must dissociate herself from
these commies il she wants 1o
this impressi on,

rémove

This is one brand of socialism, the
Russian or Marxist brand. I, do not think
any democrat can ever consider himself a
volary of that brand on can ever propagate
that kind of socialism (I/mterruptions).

T is against constitutionalism (Inrerrup-
tions).

SHRI RAMAVATAR SHASTRI(Patna):
He should speak on the Budget.

SHRIMATI TARKESHWARI SINHA:
We cannot tolerate this kind of interrup-
tion by the communists, We have not
come here by their courtesy. We are here
by our own right. The hon.member should
be heard patiently, If they are jgoing to
hold the House 1o ransom, it cannot ;be
tolerated ( fmarmpn'uns}

SHRI RAMAVATAR SHASTRI : Who

is she to say like this T

‘SHRIMJ\TI TARKESHWARI SINHA:
This House will not tolerate it if he is
‘nterrupted like this. If this interruption

continues, we will not allow them to speak
Unterruption ).
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MR. DEPUTY-SPEAKER : This cannot
g0 on in this way.

it arcerady ey ST & AT A
RAlsiaTZ FE EO00 1 qAZ FYF Aid § Wi
atyr 7 (sgawiA)

St TATRATT TTESY : 3T § &1 Fg
w®iar?

SHRIMATI TARKESHWARI SINHA :
We are all Members of Parliament, we
have every right to speak. How can they
interrupt or intimidate anybody when he
is speaking ? We will not allow this parli-
ament to function if they hold parliament
to ransom. This kind of thing will not
be tolerated.

St TrETEATT MEST : AT (LA )

sitwat vkt faan o CEEEr
IAa wFA & fad awafegy | (emawm)

This is the kind of language they are
using. T would like to know whether ten
Members of the Communist Party can be
allowed to hold this House 10 ransom. It
will not be allowed. It will never be allo-
wed .

MR. DEPUTY-SPEAKER :
request all the hon. Mcembers (o treat
the House with respect, to (real each
other with respect, and to give every Mem-
ber a hearing. You may agree or may not
agree with his view, but we must ail hear
every body, I would request Shastriji to
kindly co-operate.

I would

SHRI HARDAYAL DEVGUN (East
Delhi): This is very important,we are not
here at his, sufferance.

MR. DEPUTY-SPEAKER : I would
carnestly request Mombers on both sides
of the House to give cvery body a patient
respectful hearing.

SHR] BISHWANATH ROY (Deoria) :
On a poim of order. Hon. member M_r.
Madhok just now said that a person is
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Ifnown by the company he keeps, I would
like to know whether it applies to the Ex-
Congress Members si tting by his side also

MR. DEPUTY--SPEAKER : This is no
point of order,

SHRI BAL RAJ MADHOK : [ was
submitting that socialism of the Marxist
or Russian or Chinese brand is incompa-
tible with democracy, and no real demo-
crat can be a socialist of that type, but
uofortunately in this country because soci-
alism has got identified with them, when
they tulk of socialism, they talk only of
communism. This word socialism has
become vulgarised, and therefore this kind
of socialism must be discarded once for
all

There is the other socialism which is pre-
valent in some western Eurupi:an countries
in Sweden, west Germany,  Isreal  elc.,
which means welfare, the needs  of the
comnmion  people being  met. No
decent  man  can  disagree with  that
kind of socialism. In fact, from that
point of view, I am asocialist, everybody
can be a socialist, So, T suggest that this
word, because of the connotation that
it has golin this country, must be discar-
ded, I'would appeal to this House and
particularly to my socilist friends to  use
the word Jan kalyan, and not to wuse the
word socialism. (Interruptions). You may
accepl, you may not acceplt.

15 s,

Therefore T submit thatif we want to
have democratic socialiam, then that soci-
alism has to be of a different type, diffe-
rent from the soc alism that my communi st
friends advocate. Therefore, we should
try to have some kind of Jan kalyan wad
or manav vad, and we have to judge this
Budget from that angle. If we look
at it from the Jan kalyan point
of view, from the peoples point of
view, from the point of view of improving
their lot, what do we need ?what is
the basic problem. The basic problem
is that we do not have enough
goods, We want the common man's standa-
rd to be raisad. We want his immediate

needs to be fulfilled, But those minimum
need can be fulfilled-only if we have enough
goods to go round. You cannot ask pove-
rty to quit when you have nothing to
distribute except poverty. So, the first
thing is how we can increase our produc-

tion,

Therefore, the first requirement of a
really Jan kalyan vadi budget is to see
that it is production oriented. I want to
ask whether the budget that has been pre-
sented is production-oriented. Itis not,
though the Prime Minister has said in her
speech that we want to have social
justice with growth ? But there is the
growth? Growlh needs capital forma-
tion. But the measures that have been
suggested, the deficit financing that have
been broughtin, the rise in prices that
is going to come in— I shall deal with
this separately— ultimately in the long
runis not going to increase production,

Productionis to come pri marily from the
fields. But we find that agriculture is negle-
ected, You may have some projects for
agriculture. They are just an eyewash, But
the real thing is that for the past 22 years
we have neglected agriculture. Our entire
economy had an urban bias and villages
were neglected. Even to day, we can find
hundreds of crores of rupees for Bokaro,
but we have no monecy for ‘the Rajsthan
canal and no money for the Pong dam and
no money for thiem dam though you have
provided 25 crores for drought relief. How
much money have we spent on the Raj-
sthan canal, and how much money have we
spent this year on drought relief in Rajsthan
and e¢lsewhere ? After 22 years of freedom,
why should thire be drought, famine
in this country? If we had given proper
priority and attention to irrigation works,
there would have been no drought at all.
And we know how the money for drought
relief i s spent, and how this money 100 is
going to be used for political purposes and
not for the people who are really droughi
affected as has been the case in Rajsthan.
Therefore, what we neced is a production-
oriented economy.

SHRI SONAVANE (Pandharpur) : He
is nol‘lblc 0 prevent the pollution of
waterin Delhi. Whatis he talking about ?



239 Gen. Budget—Gen. Dis.

SHRI BAL RAJ MADHOK : What we
need is a production-oriented budget,which
the present budget is not. What we need
is a rural bias given to our economic plan-
ning, whichis also not there. No doubt.
a small beginning has been made, and 1
welcome it. But thatis just touching the
fringe of the problem, and it is not going
to take the kisan very far.

Then, the other basic problem is un-
employment, How are we going to remove
it ? Actually, Government have no figures.
Once a question was pul in this House and
we were told that figures had not been coll-
ected. The Planning Commission said we
might have 28 millon unemployed after the
Fourth Plan, but the actual number w'll
be much more. How are we going to have
this unemployment removed by having
these kinds of public sector undertakings
and by these kinds of heavy industrics?
For that purpose, you have to adopt Gand-
hian economics. Here,I would like to quote
what Shri ¥V, V. Giri, our President, has
written in an article in The Indian Evpress
of today, entitled *Jobs for Millions’ and
this is what he says.

“‘Modern technology as applied to
highly industrialised nations of the west
with capital-intensive production cannot
become the basis for planning in Tndia.
Gandiji’s cancept ol village self-sufficie-
ncy was essentially based on the need
for separate labour-intensive technology.
For [Indian conditions, there can be
employment oriented | ndustrial projects
that fully absorb local skills and raw
malerials, and also cater to local mar-
kets. The notable example of Japan in
its adaptation of modern technology to
suit its own condilions has much 1o
commend itsell, ™

This is what our President has got to say.
But our Prime Minister, [or herself, explo-
its th: name of Gandhiji all right, but for
other things, Gandhiji to her was a reac-
tionary, and if we flollow Gandhi's
economics, and if we follow Gandian
methods, then we will go back to the 18th
century or the 17th century. If you want
to ramove unemploymentin this country.
you will have to [ollow labour intensive,
economic planning. You will have to have
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those industries which employ more hands.
You will have to pay more attention to-
wards Gandiji's concept about this matter.
But I am sorry 1o say that in the budget
speech, we do not find anything being said
or done excepting that Jhere will bc some
public works which may employ a couple
of lakhs of people. Otherwisc, nothing has
been said to meet this massive problem of
unemployment whichis the basic problem
of our cconomic lifc today.

Then, if we have to provide the mini-
mum needs of the common people, what
have we to do? what are the minimum
needs. They are: food, clothing, shelter,
education and medicine. Now. as to food,
whatis the candition regarding food ?
Even though lord Indra has been merciful
and we have had good crops, we do not
know for how long he will remain  marci-
Ful. Yesterday only we had the hailstorm,
and that might have cost  half a million
tonnes of grains to this country. What
sleps have we taken to improve production
and to make our agriculture independent
of the vagarsies of nature 7 That could
have been done. We have the case of
Punjab, Punjab has increased  prodetion.
Punjab has given a surplus of a million
tonnes last year. Tt may gi ve more this year
even though it has an area of only 16,000
sy. miles. How did it achieve it? It achie-
ved it with the help of the small cultivator
who owns live-acre, or ten--acre or twenty
acre farms, with incentive. He produces
more and earns more and eats more, But
what are we doing ? What are the State
farms doing? The sell--employed Punjab
farmer produces more. But what  has been
the record of the State farms? The record
of the State farms has been dismal, If we
have to incrcase production, we have 1o
follow the pattern of Punjab, and you have
to gi ve up your fad for State farms and
co--operative farms, because they have not
increased production anywhere. Further-
more, you have done something to provide
chemical fertilisers. But chemical fertilisers
without proper soil-lesting and without
proper and adequaie supply of irrigation
water is going to destroy the land. That
is the experience of the USA. That
has been the case in Punjab also.
No need to pay proper atlention lo soil-
testing and we need to pay proper atten-
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tion to green manure which must be used
along with chemical manure, and we need
to pay proper attention also to  irigation.
We had the Indus waters Treaty with paki-
stan. That Training period is now over.
Now we arc entitled to use the every single
drop of water ol the rivers, Ravi,Beas and
Sutlej. In spite of that, the whole waters
of the Ravi arc Tlowing into Pakistan,
because we have not been asle to start even,
a single dam on that river. We started  the
Pong dam along with the Mangla damn
Pakistan, but whereas the Mangla dam has
been completed and is irrigating landsin
Pakistan, the Pong dam as not cven  half-
finished. Therelore, o say that we have
the good of the common man at heart and
that we have the good of the peasant at
heart is just empty slogan. IT you had the
good of the common man at heart, if you
had the good of the peasant at heart, yau
will not have neglected 80 per cent of vur
people who live in the villages and you
would nol have neglected the Pong dam,
the Thiem dam and the Rajsthan canal as
vou have done so far.

Then there is the question of clothing.
It is true that in this budgel, no further
imposts have been put on cotton cloth.
But you have put some imposts on terylene
and such other cloth. You may say that
only the rich people wear terylene and,
therefore, this burden is not going to
aflect the common man, and this burden
is going to be borne by the rich people
only. Actually, itis not so. Ask any white-
collar worker why he is wearing a terylene
pant, and he will tell you that in the long
run it is cheaper. Many fixed income peop-
le who do not have enough, use this cloth
because they find this more cconomical
from the point of vigw, washing, pressing
and durability. Therefore, the burden that
you have put on terylene etc. is ultimately
going to hit the common man.

Then, there is the question of housing.
Now, we are told that a housing corpora-
tionis going to be set up. I welcome it.
We had been demanding this for the last
fifteen ycars, because we had the experie-
nce of Delhiin this regard. In the light
of the experience in Delhi, Government
thought that they could do this on some
bigger scale. But whatis this corporation
going to do? In reply to one of the ques-

tions herein this House, we ware told 1hat
there was a backlog of 7 crores units of
houses in the rural areas and 1.2 crores of
housing units in the urban areas. In reply
to another quetion, the Housing Minister
had said that what we had provided in
this budget for housing was just like a
drop in the ocean. So, what you are do-
ing in this matter is too little, and much
more can be done, if you had taken this
matter more seriously. There are so many
other things from which money could have
cul. For instance, Bokuaro could have
been waited. But Bokaro could not  wait,
because the Russian pressure  is there,
whereas housing can wait, food can  wail,
clothing can wait, medinine can  wait,
Bokaro cannot wait, Thatis the position,
and that is how we are living under the
thumb of a foreign country, and they
dictate as to what policies and projects
we should take up first.

Then, thercis cducation. Educationis
one of the most important nation-building
activitigs, and it is something which is a
basic need. What have you done for edu-
cation ?

Thereis someincrease in the grant for the
UGC; I welcomeit, The UGC deals with
university education, What have you done
for the primary and secondory education?
You can say: well these are State subjects,
But then there are so many other State sub-
jects, agriculture, irrigation, etc, where you
arc doing something, Why cannot you do
the same thing for education? So many
times, demands were made in this House
that the lot of the primary teacher should
be improved. that a central grants commis-
sion on the model of U, G.C, for the higher
secondary and primary educati on should be
set up. Nothing had been done so far, We
do not find anything in this budget for
them. Because of the policies that are being
pursued the prices of medicines are also
going up. Therefore, the basic needs like
food, clothing, shelter, medicine and educa-
tion are becoming costlier and the small
reliefs that you have given are more than
offset by the price-rise, The wholesale
price-index has risen by 73 points since 1960
and during the last months prices have
increased steeply. ith the new imposts
prices are going to goup still higher,
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While you have given small relief to the
tune of Rs. 4 crores worth of milk for
children and increased the income-lax
exemption limit by Rs, 200, you have
increased tax burden much more. If you
had given two paisc relief by one hand,
you have taken ten paise by the other hand.
Thus the common man will be the hardest
hit; only the upper stratn will gaia, The
middle-class people and the common man
they are going to be the hardest hit by this
budget and we do not find any provision
for any relief for them. There is not even
mention of any interim reliel for govt.
employees, The Prime Minister knows
very well that the Government is the
biggest employer, T welcome what has
been done for the family pension. But
more than three million persons arc serving
under the Government., What is their
lot? With this budget the prices have
already gone up by about ten per cent.
Directly and indirectly it has affected the
common man, What has been done for
him? You announced that a pay commis-
sion will be appointed three months ago;
but neither the personnel nor the terms of
reference have been announced so far.
Nobody knows whenit will be appointed
and when it will give its report, Therefore,

there was demand for interim relicf,

Almost the entire Parliament, in fact your
own supporters also, werc agreed on it;
yet there is no mention of it.

The Budget might have kept silent on
certain matters but they are broughtin for
political reasons. For example, thereis
provision for Rs. 175 crores to be given
to the States, We had a Finance Commis-
sion which allocated Central funds to the
States. Over and above that why at all
should there be this allocation in this
budget? Who is going to distribute it?
Is the Government going to decide the
quantum, the way it did it last time in the
case of DMK Government in Madras? It
is a wrong way., If you have to give
money to any State it should be done
through the Finance Commission; it shoull
be done through some kind of quasi judicial
organisation which might see whether the
State really needs Central help or not, If
you do it on the political basis, you are
going to create more political problems,
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There are certain pet States, My friend
Mr. Ambazhagan may not agiee; Madrasis
one of them. Jammu and Kashmir is
another and Nagaland is the third, 1 do
not know the reasons; may be some
commnal rcasons comein. You give so
much money to Jammu and Kashmir; why
do you nol give money to H.P, It has the
same population and big arca., When vou
give to Magaland, why not 1o manipur?
Manipur has three times the population of
Nagaland and a bigger arca than Nagaland,
Do you want the same conditions to
preavanl as in Nagaland and only then will
you pay attention? [went to Manipur a
few months back and T found that the
people there are sce thing with discontent,
The situation there is really  serious, This
kind of discrimination between State and
State must go.  There is a volcanic situa-
tion in Jammu and Kashmir Siate. You
are giving them a lot of funds, which are
used only for the Kashmir Valley which is
a very small part of Jammu & Kashmir. It
consists of only about 2,000 sq. miles;
Jammu is much  bigger, about 12,000 sq.
miles and Ladakh 28,000 s, miles, The
Government thereis discriminating
against Jammu and Ladakh. The resultis
discontent. The  pcople of  Jammu
and  Kashmir are palriotic, They
have been co-operating all these years,  But
how long do you think they would remain
patient. Do you want a serious condition
like Telengana to be created there, and
only then you will do justice to them?

Whenever any grant is given to the
Jammu and Kashmir State, it is taken as
just one unit. But it consists of three
distinct units, much more distinct than even
West Bengal or Bihar or Maharashtra or
Gujarat, Jammu is distinct; Kashmir is
distinct and Ladakh is distinct, In every
way they are distinct, In fact, they are
three States made into one. Whenever you
give any grant, that grant should be earmar-
ked for Jammu; carmarked for the Kash-
mir valley and earmarked for Ladakh, so
that that money is spent for that arca. Even
the Gajendragadkar Commission suggestcd
that there should be separate Development
Boards for all these distinct areas, but even

that recommendation has not been fully
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The result is that
Jammu and 2
T would

implemented so far. ]
discontent is growing in J
difficult situation could arise.
appeal to the Prime Minister: J_ammu and
Kashmir is a border area; itis also a
strategic area. [do nolwanl any 1ro‘ul?le
to erupt there, but then llhe policies
that you follow in respect of it arc wrong

policies.

Similarly in Manipur also, we must be
more considerate, The situation there is
serious. Itis also a border State, and the
people fecl that “*unless we take to methods
which the people in Nagaland and other
turbulent areas take, justice will not be
done.” Therefore, in the matter of States,
I would appeal to the Prime Minister that
the Government should be more careful
and see that the fecling that some States are
being discriminated in favour or against
is removed.

Then the question arises, how are the

funds to be raised? For that purpose,
many suggestions have been made. Wesle-

ful expenditure needs to be cut. Austerity
has to be shown by the men who are at the
top, and then if you could do something,
in the field of the public sector. This
problem can be solved. [ am not against
the public sector., 1 am nol against the
State coming into the economic field. In
modern times elsewhere also, even in
America, the Stiate has to come in this
sector in a big way. But the question is,
should the public sector come to the aid of
the people or should it rob the people? |
am also a Member of the Pnblic Under-
takings Committee. I know something
aboutit, I know how the public sector un-
dertakings are being worked. I know many
of these are simply drains on the public
fund. Some of them have already lost Rs.30
crores during the last ten years and they
may not come lo the break-even point
after two or three years, and by that time,
they may have lost another Rs. 10 crores
to Rs. 20 crores. Why should this kind of
thing continue? Why should they not be
closed? Why should this burden be put on
the tax-payer? And nobody bothers about
the public sector andits problems. Parlia-
ment is supreme; it is sovercign; it is the
controlling body, but Parliament has no
time even to discuss a single report of the

Public Undertakings Committee. When
we take evidence in the Public Undertakings
Committec, it is not open to the press. [t
is not open to the public. The result is
that the public sector people take it lightly.

T would sugges! that if you want that the
public sector should improve, that the
public sector should nol remain a parasitic
sector and it should become really a public
welfare sector, you will have to take a basic
decision to improve it. First, you must im-
prove the working of the Public Undertak-
ings Committec by openingits discussions-
its evidence 1o the press, (o the public, so
that the public should know, the press
could know the state of things; it should
be reported, and it will be u healthy check
on those who run the public sector under-
takings and also on the Members of the
Committee so that they canall do something
to improve it. This has been done in
Britain, It has had a salutary effect on the
working of the public sector there,

The Minister should also be brought
before the Public Undertakings Committce.
Whenever we ask a question, the officials
say that it is passed on to the Minister.
Therefore the Commitlee is not able to
arrive at real conclusions. [ think the
Minisier should be asked to attend the
meetings; the rules should be changed and
the Ministers should also is come before
the Committee, so that they can explain
the policy, and if there are real difficul ties
or defects, those can be discussed in a
sinaller commitiee much better, and the
difficulties can also be pointed out, so that
the whole working can be improved,

Thirdly, we should try 1o associ ale more
and more people from the private sector or
non-official pecople with these public sector
companies. As things are, most of these
Boards of Directors consist of officials; they
have no time. and the result  is that the
Boards delegate their functions to the Mana-
ging Directors, and in most public secior

ns, the Managing Director becomes a
super-Birla or a super-Tata, but without the
interest in his concern, without a stake 1n
his concern. The result is that investment
being public money, it is nobody's money,
and that is why even though we have inves-
ted almost Rs. 4,000 crores in the public
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sector so far, instead of having any profit
out of it, any addition to the public
exchequer, they are still running at a loss.
Even this year therc is a loss of about
Rs. 40 crores. This situation must change.
Even if the money is put in the bank, it
would have fetched Rs. 200 crores a year.
Mr. Bhrathi said that because there are
heavy plants in the public sector, they run
at a loss, but if consumer goods plants are
taken over by the public sector, they will
make gains. 1 beg to differ. Whatever
you give to the public sector, it will
deleriorate: W gl =T q-‘é qaq F T84T
ZTETT | Eyen in heavy industries, compare
your Rourkela or Durgapur plant with the
plant of the Tatas. Even though the Tata
plant is obsolete, it is doing better than the
public sector plant. Why ? You must go
deep into the causes. We do not want 1o
run down the public sector, but the fact 1s
it is becoming a parasite sector. It should
not be tolerated. Itis very important that
Government must take a new look and sec
that effective control is adopted.

Of course, in the public sector also there
are good examples like Air India, which is
doing very well. That 's because it has 1o
meet very stiff competition from other
international airlines. Compelition s the
soul of progress. But wherever public
sector comes in, it wants to avoid competi-
tion because it cannot stand competition.
In fact, the private sector is very happy il
the States comes in, because they know that
because the cost of productionin the public
sector unit will be higher, the price fixed
by the State will be higher and thus the
private sector units will be able to make
huge profits. Whether it is a fertiliser
factory, steel faclory or any other factory,
this is true. Therofore, unless the public
sector can compete with the private sector,
there is no justification for it to exist.
That can be possible only if the manage-
ment is improved and the clement of
competition is brought in. We are all
against monopolies. Privalc monopoly of
Birlas or Tatas is bad, but State monopoly
is worse. You can fight the monopoly of
Birlas or Tatas, but you cannot fight State
monopoly. Ttis the biggest danger to the
progress of the common man and the

MARCH 11, 1970

Gen. Budget—Gen. Dis. 248

economy of the country. Therefore, we
must take effective sleps to see that State
monopoly also is ended and whenever it
enters any field. it enters as a competitor.
It should enter a field only  when it must,
not for political considgrations, but for
rcasons which are in the best interests of
the people. Who should decide whether
taking over a particular project isin the
‘nterests  of the people or not? Not  the
Government. There should be some in-
dependent tribunal 10 evaluate it. We can-
not leave this decision 1o the Government,
as in the case of bank n1ionalisation, [If
only you can run your public sector effec-
dively and efliciently vou will not need
much of the taxation you have levied in this
budget, which is a burden on the common
man.

What India needs today is not socialism,
capitalism or commumsm, but Indianism.
We need Swadeshi. Actually, our Prime
Ministeris very allergic to Indianisation.
If she were really an Indian she would not
be allergic toit.  All our policies should
be so made that they keep the interests of
the country uppermost. It does not matter
whether a particular policy is in keeping
with capitalism, socialism or communism.
The criterion should be whether it isin
keeping with the best interesis of the
people of this country, If somcthing is
good in socialism, 1 do not mind your
adopting it. Bul the ultimate testis the
interest of the people and not any
particular ideology, whether it is socialism,
communism or capitalism.

SHRT SHIVAJI RAO S. DESHMUKH
(Parbhani) : The hon. member should
plead at least for the poor people of the
country.

SHRI BAL RAJ MADHOK : Iam
one of them and [ speak for them. The
Prime Minister cannot speak for them.
She is an urbanue and she has lived
in Palaces. She cannot understand them.
AT qT AWM A Jq A AT AT AA DT
7€ | She cannot know what the poor

people feel. 1 know it because I am one of
them.
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Therefore, what 1am submitting is this.
Our country is like a rich man who has
money and wants to build a House, He has
cement, bricks and other things but he
has no architect and no plan, The result
is that instead of building a house he
makes aimost a mound. That is what is
happening in our country. We have wvery
fine manpower, we have very good land,
we have iron and steel, in fact everything
that can make this country a super-power
is avoidable, But, unforiunately, we have
bad leadership and bed policies. Unless
and until we can change the leadership,
change the policies, whatever we may do
whatever the people may do, this country
isgoing to suffer, Therefore, the most
important thing that every democrat, every
Jan  Kalvanvadi  evervone  who  has
welfare of the common man and not of
the upper classes only at heart, has to do
is to work for the change of the lzadership,
Unless that is done, it is no use talking in
this Housz, because it will fall only on
deal years and is not going to have any
effect,

But still 1 have faith in the destiny of
India, T know that India is going o
become a greal country one day and,
therefore, in that hope we must  continue
to work. I will continue 1o work with
that  object in view, my party will
cont:nue 1o work and we hope that some
day some better counsel will prevail and
we will have a better leadership,

SHRI S. R. DAMANI (Sholapur) :
Mr Deputy-Speaker, Sir,at the very outset,
I want to offer my congratulations to the
hon, Prime Minister for her farsightedness
in her budgel proposals,

SHRT HARDAYAL DEVGUN : For
her pro-capitalist budget.

SHRT 5.R. DAMANI: According 10 me,
the budget proposals are production-
oriented. They encourage saving and, at
the same time, mobilise the surplus funds
of the people. As such, | welcome the
proposals.. . .

Yesterday I listened very carefully to
the speeches of my hon, friends, Shri
Asoka Mehta and Shri M. R. Masani,
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both of whom are economists. Both of
them were saying that they could not find
any change in the pattern of the budget
proposols, If they have some pre-conceived
ideas and they look at the budget  with
jaundiced eyes then they cannot find any
difference. But if they have an open mind
they could very easily see how this budget
is different from the carlier Budgels.

I was very much pained to hear Shri
Masani say that the appreciation in the
prices of shares was manipulated by
certain big operators, 1 fail to understand
the logic  of this argument, Under the
budget proposals the rate of income-lax
and wealth tax  has been raised, If they
manipulate the price of shares they will
have to pay more of income-tax and wealth
lax.

In my view the reason for the rise in price
of shires is different, The exemption limit
for income from shares has been raised to
Rs. 3,000, Beacause of this many middle
class people. people with meagre income,
have be:n encourged to make investments
in sharesin order 1o get the benefit of this
exemption, That is why the prices of
shares have gone up. This has nothing to
do with manipulation by big operators, If
vou look at any newspaper whi:h has appe-
ared after the budget this  will be evident,
I will be glad if Shri Masani can produce
any paper or e:onomic journal from where
he can prove that this was manipulated by
some big operators,

Having said this, I feel—and it is correct
that the economy of the country has
improved considerably during the last year.
For instance, our imports have gone down.
Last year the import of the country was
ahout Rs. 1,850 crores; this year our
imports will not cxceed Rs. 1, 500 crores
a substantial fall of Rs. 350 crores in our
imports.

Similarly, our exporis have increased
considerably and have touched new high
levels. Last year our expor' was Rs. 1,360
crores: this year it will be more than
Rs. 1,400 crores. Inspite of a bigfall in
the export of our traditional items, jute



251  Gen. Budget—Gen. Dis.

[ Shri S.R. Damani ]

and tea, the export has increased. If the
quantum of export of tea and jute has
been maintained at the same level, our
adverse trade balance would have been
narrowed down much more. But even
after that our export has increased and
our adverse trade balance, which was
Rs. 500 crores last year, would be between
Rs. 100 crores to Rs. 120 crores this year.
I think, itis a very heartening and
encouraging perfomance for the country
and is a big achicvement.

In the Budget the Prime Minister has
withdrawn export duty on tea and has also
given relief in export duty on some items
of jute. T hope, this will encourage our
export of tea and jute in the current year.
But I am told that the cxport duty on jute
requires further consideration because still
prices in forcign countries are not
commensurate with our prices. Our export
of jute should not suffer and Government
should consider it; whatever measures
are required 10 be taken to increase our
jute export should be taken,

After so many years our industrial
production has shown an improvement,
last year our industrial production has
increased by 7} par cent. T think, this is
very encouraging. According to the present
atmosphere there will be a further i ncrease
inindustrial production. All the engineering
industries, which were running with  idle
capacity, ar¢ now fully booked. They are
booked for the next six months or one
year. That shows that industrial activity is
widening and the production of industry is
going to improve further. That time of
recession is already past.

Similarly, our agricultural production. in
spite of unfavourable weather in  many
parts, has touched the 100 million tonnes
mark which is a very good feature. I think,
our agricultural production will improve
further.

Our loreign exchange position has also
shown improvement. Afler paying the
International Monetary Fund there is a
surplus of about Rs. 40 crores in our
foreign exchange. These are facts which
show that our economy has improved last
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year and these measures which the Prime
Minister has proposed in this Budget will
further accelerate our growth of indusrries
and employment.

For long there was a consistent demand
from the public to raise the exemption
limit and I am happy that this exemption
limit has been raised to Rs. 5,000. There
are no ifs and buts; it will apply to every
person. This exemption limit will be
beneficial to all.

It will be beneficial to the common
man and to the middle class people to a
great extent and I hope that next year
the hon. Prime Minister will consider
further increase in this exemption limit
at least upto Rs. 6000. By increasing
this exemption limit the Income-Tax
Department is also going to be benefited
because about 3} lakhs of assesces will
be reduced and the Income Tax Department
can then concentrate on the larger income
groups and can make quick disposal of

cases, This way il is going to benefit
the public as well as the Gowvernment
also.

1 would like to make some suggestions
regarding income tax, At present the
private limited companies which are
generally manned by small cntreprencurs
have to pay income tax at the rate of
65 per cent against 55 per cent paid by
public limited companics. After 65 per
cent payment they have to distribute com-
pulsory dividend to a certain extent and
on the dividend there is again a tax. In this
way these small entreprencurs or private
limited companies are hard hit. Previously
the rate for both public and private limited
companics was the same, Afterwards it
was i ncreased on this view that they have
not to pay dividend tax. When dividend
tax was introduced, they were excmpted.
Now dividend tax has been withdrawn
but the rate of tax remains the same.
Therefore, 1 would suggest that in the
case of private limited companies where
new cntreprencurs are intrested, the rate
of tax should be brought down to the
same level as of public limited companies.



253  Gen, Budgei—Gen. Dis. PHALGUNA 20, 1891 (SAKA) Gen. Budgei—Gen. Dis. 254

I would like to makc one more
suggestion, Some time back Government
has introduced revenue audit of all
income tax or direct taxes. The intention
of introducing revenue audit was that
the auditors can check up the assessments
whether  the tax  collectectors  have
demanded more or less or whether there
is ony mistake in calculation., That was
the purpose. Now they have expanded
their activities, They are cven interfering
in the decisions of officers, the decisions
of Commissioners and the decisions of
even Boards and they interpret how the
laws should be implemented, This has
created so many hardships and many
people have to goin appeals on account
of their interference, Therefore, this
revenue audit should be confined only lo
audit and not to interfere in the
interpretation of law and othes things.

Some time ago a limit was fixed on in-
come tax assessment, that within 2 years all
the cases will be completed. That was very
good. Since then the number of disposals
has increased, But what do we find
now ? There is no time limit for disposals
of appeals al the stage of appeals before
Assistant Commissioners or Commissioners
or the Tribunals. Therefore, Sir, the
appeals are kept pending for a number of
years, and unless some time limit is fixed,
unless these things are completed in a
particular Wme, the purpose will be
defeated. All pending  appeals must
be disposed of within a  particular
time-limit. Otherwise it will be of no
use. A time limit will save leakage
of revenue, it will save the public
and it will be of advantage to the
Government if such appeal arrears are
reduced considerably. I therefore would
suggest this. If there in need to appoint
more officers, which need may be felt
by the Gowernment, et the Government,
appoint more officers, But fix a time
limit at the maximum, say, one year,
within which every appeal should be
disposed of and finalised so that all
thesc case are completed in that period.

An exemption limit of Rs, 3000
is given, For those who get 3,000
by way of interest or dividend, tax
is deducted at source and they go on
appsal.. Tocy have: 10 go in appeal for

the refund. That is a harassment and
that takes a long time. What 1 suggest
is this that in respect of those persons
whose income from divident, from interest,
from Government securities etc. is less
than 3,000 that should not be deducted at
source; they should be exempted so that
the work of the department will be
reduced, the public will get more incentive

to make investment in Government
securitics, divident and other things,
These arc my suggestions. I have got

one or iwo more suggestions to make,

The import duty on capital goods,
machinery and plant has been increased
from 27} per cent to 35 per cent, [Instead
of this if the Government gives more
incentive by way of allowing more depre-
ciation and devclopment rebate on the
plant and mechinery manufactured in the
country that will attract buyers to purchase
indigenous plant and  machinery and
that will also reduce imports, It does
nol mean that this will be applicable for
all the machinery; but for those plant
and machinery items which are being
allowed to be imported., If they are
manufactured in the country the respective
depreciation  and devclopment  rebates
should be more. This is my suggestion,
I think Government would consider these
suggestions.

There is onc more suggestion which
I wish to offer before T conclud. This is
regarding the import of cotton, We are
importing cotion to the tune of Rs, 100
crores a year., We have got to take
measures Lo produce more cotton per acre,
T wish to point out in this connection
that our product of cotlon per acre is the
lowest in the whole world, We produce 115
pounds whereas in Sudan, in Egypt, etc.
itis 600 pounds.

AN HON. MEMBER But our

production of men is the highest in the
world; you know about it.

SHRI S. R. DAMANI :
suffering for that. (Interruption)

We  are

SHRIMATI SHARDA MUKERJEE
(Ratnagiri) : Why does the hon.
Mgmber chose only the textilo industry 7
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Thzre are so many other industries in the
country.

SHRI S, R, DAMANI : | have talked
about other industries also; I have talked
about i ncome tax and our export potential
and various other things, 1 am talking
about the textile i ndustry because the textile
industryis the primary industry of the cou-
ntry, More than 10 million people are there
in that industry. It gives employment to so
many people. Itis one of the oldest
and primary industries in the country.
I am sorry to say that Government is
not providing sufficient funds for the
development of cotton. They just provide
an amount of Rs,50, lakhs per year for the
development of cotton under an acreage
of 20 million it means 25 paise per acre
for the development of cotton, per year,
This is the reason why for the last
ten years cotton production is not at
all increasi ng. It has remained at the same
level as in 1960. Instead of importing
cotton if we can provide more funds for
the development of cotton so as to get
more per acre yield of cotton, T think, that
would be of great benefit to the country
and it will save use Rs. 100 crores
worth of forei gn exchange which we are
now spending for the import of cotton,

Lastly, 1 would say a few words about
excise  duty, Excise duly contributes
Rs. 1500 crores annually to the exchequer,
It is a most important source of revenue,
The collection charges are mini mum,
There is very little leakage. But T suggest
that the present system of collection
of specific duties should be converted into
the advalorem system for most of the items
5o that cheaper quality goods will have to
pay lees duty and costlier qualities
will pay more duty. This will ensure
that ordinary people who want to purchase
cheap cloth, for example, will not have
to pay more excise duty, I will cite an
example, On superfine mull costing Rs 2,
a meter, the excise duty is 8 annas; on
superfine popline costing Rs. 6 a metre,
the duty is the same. This is a burden on
the poor, Therefore, it should be on the
advalorm basis.

Then sales tax should be merged with
excise duty. This will have a number of
benefits, This will create more employment
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as there will be free trade. There will
be no leakage in tax. In sales tax, weall
know that there is leakage of tax, and large
number of formalities to comply with. The
problem of unemployment will get solved
considerably if this is done because there
will be free trade and more people, will
be adsorbed in the trade.

SHRIMAT(I NIRLEP KAUR (Sang-
rur) . Mr. Deputy-Spcaker, Tam one of
those members who usually listen more and
speak very little. T have been listening to
most of the members who spoke very atten-
tively, Outside in the country, we hear
our countrymen speaking. We find that
every section in the country, whether it is
agriculture or industry, whether it is the
rich man or the poor man, everybody is
crying for help and relief. They are all
complaining thai they are burdened. Big
promises have been made to them, but in
reality nothing is done for them,

‘The only secure section or group of our
people are the people in power. They are
the happiest. They seem to enjoy life. So
the natural trend in this country is to
achieve power. Everybody wants to be in
power or to have somthing to do with it.
You cannot be a good businessman or have
your business run unless you have a share
in power or have something, in the right
way or wrong way, to do with it. I feel
this is also a form of Corruptions. People
in the countryside have a saying which
means that everybody wants to have a hand
in the government.

15-49 hrs.
[ Sury K. N, Tiwrry in the Chair. |

Every year I have been speaking for the
agriculturist. This year I have heard a
slogan called ‘the green revolution®. Tt has
come outin the papers. Ministers talk
loudly about it on each platform. Tam an
agriculturist. Everybody in our family has
practically something to do with agricul-
ture. | am not speaking just for the sake
of speaking over here, Each year I have
tried to birng certain facts, as truthful as
they can be, to the notice of this House. It
is & pity ‘hat there is no response from the
Government, [ sometime do feel why we
should come here and speak. Attention is
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paid only if we abuse each other or shout
at cach other, but if you try to bring out
facts, they are not, at least our facts are
not taken into consideration.

This green revolution is so highly talked
of, but how can there be a green revolution
when the programme for take off is not
there? Afier all, we see that when a plane
takes off, the fuel has to be there, the
engine is checked and everything has to be
done, only then the take off takes place,
but here everybody has been pleading for
incentive to the farmer, to give more help
to the farmer, urging the Government to
realise the predicament of the farmer, but
instead of rcalising all that, we see that the
axe has gone deeper in to the throat of the
farmer.

Only yesterday we saw a hailstorm here
and very soon you will get the figures of the
complete destruction around Delhi, What
will happen? Probably all the farmers will
be called and given Rs. 50 each. They will
be satisfied and they will sit back. Nothing
is being done to meet these hazards, but il
once a farmer gets a good crop, then of
course, the officers, Government and every-
body begins to say that the farmer is the
richest person today. How do they assess
it? They assess it from the new seeds, that
the treble seed can produce so much, so the
former must be taxed more. They do not
realise how much more the farmer has to
pay for the seed. When you try a new seed,
you are making an experiment. In the first
one or two years you are bound 1o make
mistakes. This is what has happened with
the new seed also. They did not put enough
fertiliser or they put too much fertiliser or
there was not enough waler for the new
fertiliser, so the yield was not much. Pro-
bably a few farms herc and there near the
uni versities yielded more and the country
is 1o be taxed on that basis.

The new seed is expensive. The cost of
diesel oil has gone up by more than 50 per
cent in the last two years and it is going up
further. The price of petrol has gone up
and diesel is also going up. How can you
do agriculture with diesel? We say we
should give up bullock farming and we
should progress. If we want to progress,
naturally we have to go in for machinery

and machinery itself is expensive. The tyres
are expensive. It is impossible for a farmer
of my status to buy a tractor and to pay
for the water, to pay for the diesel. Ferti-
lisers are getting so expensive. A bag of
fertiliser has gone up in price from Rs. 17
in 1969 to Rs. 28 at the moment. The
burden has become unbearable for the
farmer.

Some of my friends go to Japan. They
want to go to America for a holiday and
for that they give the justification that they
are going abroad on study tours. They
come back and tell us what the Japanese
are doing, what the Americans are doing.
They do not relise how much assistance the
farmer are given there.

So, I think that this new tax will be the
last straw on the camel’s back. How are
they going to assess thesc taxes? [ under-
stand that they are going to tax any farmer
who has got an income of above Rs. 5,000,
The parties have alrcady gone 1o the diffe-
rent States 1o assess the land. They say that
if thereis Rs. 5,000 in the bank it repre-
sents interest on Rs. 1} lakhs and there fore
the property is worth Rs. 1} lakhs and that
beyond that amount the former should be
taxed. In near about Mehrauli there is an
example. Some businessmen 10 make their
black momney into white have bought a few
farms. That should not be the criteria to
judge all the farmers whose existence solely
depends upon the land; they do nothing
else but agriculture; their future and their
children’s future, every thing depends upon
that piece of land. In Mehrauli there are
lands which are so expensive. Yel, if you
took 1o agriculture, you gol very poor
returns. For example the DLF people go
there and buy the land and make a small
colony by putting some roads, electricily,
elc. and the price is Rs. 19,000 per acre.
It is a very small place. But all around the
DLF colonies there are mostly Gujjars; they
are poor people; there is no irrigation and
for the many years that they had been there
they did not get any proper income. But
if you go to buy the land, it is nothingless
than Rs. 10,000. So, the poor people will
be taxed. Two or three big businessmen
have gone there; one has comefrom Bombay
and the other from Calcutlta and bought
two or three acres of land for conversion
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of his black money. Now the entirc farm-
ing community has to suffer because of this.
I appeal to the House in the large inte-
rest of the farmers throughout the country
that they should not support this sort of
thing, when something is against the in-
terest of the country; they may have their
loyalties to their own party but in such cases
they must rise to the occasion and have
the courage to tell their leaders that they
do not agree with this sort of thing. Though
they are loyal members on the party, they
have to be loyal to the country also.

Coming to my own constituency, I have
been asking the Home Minister year after
year to help solvc a problem which is gett-
ing worse every day. In Sangrur, Patiala
district, in the Jajjar tract, there are heavy
damages to crop and property. It has been
estimated that during the monsoon in
1968-69 out of the iolal estimated damages
of Rs. 617 lakhsin the whole of Punjab,
in Sangrur area alone the damage was 1o
the tune of Rs. 610lakhs. Probably this
new law will also go there. But the fact
is that the people arc becoming so poor;
there is no flood control, drainage control.
In Jhajjar tract they want Rs. 25 crores but
only Rs. 5 crores had been given. Look at
the demand and supply. The demand is
for Rs. 28 crores, to relicve those people
from suffering, not to assure them of any
happylife or good cultivation but just to
save them from watcr logging which is gett-
ing worse cvery day. Only Rs.5.93 crores
had been given. How can this meet their
demand ? T do not know where all these
figures are hidden from their view. How
can you tax the farmers who are in this
predicament 7 Rajasthan has got one canal.
They do not realise that for centuries those
people had to suffer. They should give
them at least twenty years to live in fer-
tile land and then probably they can think
of taxing them. But it is not done like
that. On the one side you give them one
thing; on the other side you tax them.
How do they progress?

16 hrs.

Another thingis 1 am really hurt to say
this that the Prime Minister's words do
not tally with her deeds. We had the stru-
ggle over Chandigarh. There is trouble all
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over the country because of their indeci-
sion. There is no sincerity behind the
decisions they take. Tt is not the problem
that they want to solve. It is the motives
they have in mind. There is no problem
in the world that does not have a solution
provided you honestly want to solve it.
When the Chandigarh issue came up Sardar
Darshan Singh Pheruman warned before-
the ques.ion was hanging fire for a long
time. Sardar Darshan Singh Pheruman
mentioned that was going to undertake a
hunger-strike. Again, this is a system
organised by the Congress party, of going
on a hunger-strike: we must go on a
hunger-strike; we must do something odd
to get the attention which should have been
routine work of the Goverr.ment, Now,
he went on a hunger-strike. Let me say a
word about Pheruman's own personal life.
The House is aware that some of the
Ministers and some of the MPs and the
MLAs are only in their posi ions because
what is at their credit is only poli.ical
suffering; they are political suficrers; there
15 not much elsc to add to them: only,
they are political sufferers. So, they must
be given all those positions and go on
enjoying them, because they are political
sufferers; for the Kurbani or the
sacrifices they had made, they are
compensated. They do not make any more
sacrifices afler that, when you have
compensated for them. But anyhow,
Pherumanji was second to nonc in the
freedom struggle. He was in the army; he
started his life in the army, and he revolted
in the army; and the Britishers turned him
out. When he came out, he brought 400
people with him. He has got 23 years of
imprisonment (o his credit, to his name.
There are very few Congress people who
can stand up and say today that for 23
years of the best part of my life we were
in prison for the freedom of this
country.

What were the consequences 7 The
Prime Minister kept on saying one thing.
She had nothing to say against him. She
had nothing to talk about the delay, about
the decision on Chandigarh, She was so
adamant and all she said. and said
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repeatedly, was ‘I will not yield to
threats." *““Well,”" I thought. Well and
good; there is a strong lady. She says like
that, She has set an example to be a
strong lady. But what happened: inch by
inch Pherumanji was dying. You cao
put this thing as cruelty. Nothing was

done. This House has wilnessed one thing:.

I have noticed that even some Members
of the House have been shy to refer to his
name because they are having a guilty
conscience that is prevailing in everybody's
mind. Inch by inch Sardar Darshan Singh
Pheruman left this world.

What happened next? After three
months, the Prime Minister yielded to the
threats of Sant Fateh Singh. Wherc had
her previous stand gone? 1 am making
this very important reference in this House,
but this is what Mrs. Gandhi is doing in
every issue, She takes a stand. Then, it
settles down like a bubblc of water. This
is what we have seen. So. when human
lives arc involved, and human sacrifices are
there, I' think the House should take it
seriously and this should not be allowed
to continue,

Then, this sort of thing goes on and
when utterance of it is made, she can even
smile over these things, When references
are made about all this killing, what
happens? For example, I can assurc the
House that out of what happened in  Gan-
ganagar, not even 10 per cent of il has
been brought 1o the aention of the House.
‘What happened in Ganganagar, the way
the people have been shot at, the way
they have been thrown into the jails? It is
true, I do not know whether the press has
been directed not to say that, But I know

from my own personal experience, the
moment they start talking about it
eyverybody is advised, *‘Lel us mot go

into it; there may be communal trouble or
this or that.” The only way to solvea
problem is to face it and face it squarely.
Be honest about it. When reference to the
situation in Ganganagar was made, Mrs.
Gandhi was smiling. What has been the
course of history? History repeats itself.
Nero was playing the fiddle when Rome
was burning. Should one continue what
has happened in past history and sec that
history repeats itself 7 Here she sits and
soes and she can smile at such things.

S.o. I think there should be more
seriousness shown in these matters, She
may be here now. She may do well; but
nobody has been in onc's position for
Ion!; nobody can continue in one's’
position permanently, There will be a
change, if not today, tomorrow, So, when

you are in the chair, when they arein

their chairs,
responsibilities,

realise  their
those who enjoy

they must
and

leadership and all the respect and grandeur’

that go with it, must realise that heavy
responsibilities also have to be borne
along. She can smile, but not when other’
people’s fathers and brothers are being
killed. At any rate, that smile does nat
appeal to me; may be it appeals to
somebody else,

With these words, | conclude my speech,

SHRI  BHAGAVATI (Tezpur) : Sir,
the Prime Ministerin her capacity as Fina-
nce Minister has presented a budget which'
if | may say so. has bgen received well by

the people throughtout the country, As

she said, the budget has Lo purposes in view-
growth in economy and social justice. It is
very important that emphasis is given on
these two points, [ remember a book emi~
tled Challenge to Man's Future written by
Harrison Brown, which was recommended
to readers by Einstein himsell., In that
book, he has warned humanity that il some
countries or some sections of people go on
spending more and more and wars are not
avoided in the not too distant future; this

civilization may be extinct and it may 'nar
He has said-

be possible to revive it again,

that the world has natural resources only '
enough for the created beings. If this natu--
ral wealth is wasted in some places, it will

have repercussions in some other places,

Our Upanishads also say that God creates ' -

enough for his creation. But if some people
take more, the natural consequence will -be,
some other people somewhere else will have
to sulfer,
dictem, We cannot say for the world as &
whole because that is not our sphere, but
we have to plan on this sound principle for
this country. We musl see that all sections
of our people, all regions, get equal apport
tunities and share the bonefits of national
wealth or national product equally..

Gandhiji also laid stress on this -
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At the same time, it is also important
that we lay imphasis on the growth of eco-
nbniy. At present, our economy is really
very poor. . In 1969-70 the tolal tax reve-
nue of the Central and State Governments
put together are estimated to be Rs. 3,990
crores. With that revenue nothing much
can be done for 54 crores of people living
in this country, who are increasing at the
rate of 2.5 per cent per annum. So, the
basic point is how to increase the national
wealth, the national product or income,
For that we have Lo gencrate sufficient
enthusiasm along with mobilisation of re-
sources. Mobilisation of resources is im-
portart, but what i s more important is the
generation of creative enthusiasm amongst
the people.

Shri Madhok has told us that he is of the
opinion that India does not need socialism
or capitalism, what India needs is Indianism,
I do not understand what he means by that.
Socialism is a definite terminology in poli-
tical science. It has cerlain meaning, cer-
tain significance; it connotes something. So,
if we have to enthuse the people we have to
put before them certain i1deology, certain
programme based on an idcology known to
them. If we put forward before them the
word ‘‘socialism’ they can understand it.
I do not know what other concept can fulfil
the desire of the commonman in this
country.

I feelin this country we have lo accept
socialism as a national objective. I also
fool that, geoerally speaking, our people
have accepted socialism as the national
objective. We have to work for it and we
have to develop enough enthusiasm 1o work
the socialist programmes in this country.
Unless we do that, with the limited resour-
ces that we have we cannot go far enough.
If.we can mobilise our resources properly,
utilize our resources properly and also
generale public enthusiasm, then alone can
we §o ahead and make this country pros-
perous. So, I feel it is very important that
we create strong public opinion in favour
of implementing socialist programmes.

‘We have (0 see that the manpower which
we have is properly organised for produc-
tive purposgs, For that T think it is high
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time that the progressive forces in the coun-
try are all united in the effort to push for-
ward an agreed programme on the basis of
socialism, Unless we can do that, I am
afraid the cconomic situation will be very
difficult to tackle in the near future.

This is the time when all the political
parties should, if possible, come Lo a truce.
We should adopt a common programme
based on socialism and scc that that pro-
gramme is implemented, If we go on qua-
rrelling over petty political issues, 1 do not
see how this country can go ahead. If we
do mnot combine, if we are not united to
solve the economic problems which face us
today, posterity will blame us,

We have tremendous problems. Our per
capita land and resources availability is very
small compared to some other countries.
Qur land is not enough for the population
as a whole. The density of population in
this country is 146 per kilometre whereas
itis only 11 per kilometre in Russia and
other countries. S0, how can we solve our
land problem unicss we creile new avenues
for employment? How can we solve our
cmployment problem,. unless we  increase
cconomic activity? We have (o increase
economic activity hundredfold, thousand-
fold. Now our economic activity is very
very limited.

With whatever money we have it should
be possible for usto organise our manpower
and make them work in factories, fields
and some other projects so that more wealth
is generated than what is possible strictly
in terms of money alone. For thatit is
necessary that a proper climate is created.
If political parties go on throwing mud at
cach other, quarrclling among themselves,
nothing much can be achieved and posterity
will blame us. Ido not know whether
democracy will be saved in this country if
we go in this way.

So, after deciding upon a basic pro-
gramme—a programme based on socialism
which has beecn accepted as a national
objective-we should all cease to find out
holes here and there and go on wasting our-
time. We have to combine and see that-
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people co-operate and work hard for the
implementation of that programme.

I would also like to say that in this couns
try if we really want modernisation and
tiat norm of living which has been accepted

as the minimum norm throughout the world,

it is necessary that a sizable percentage of
agriculturists or farmers are removed from
agriculture to industry. Because that shows
growth of Economy at least in the modern
sense, It is a historical fact that in the
middle ages also, 80 per cent of the people
did not live on land in this country. When
in other countrics more people have gone
from land to industry, in India the reverse
process was there, more people have be-
comg dependent on land, 80 per cent of
the people cannot be fed by land., This is
an axiomatic truth. Now we want 80 per
cent and sometimes more of them to be fed
by land., Thatis absard. [t is necessary
10 plan in a way so that a sizable percen-
tage of the people now depending on land
are removed Irom land to factories. For
that new industries will have to be establi-
shed. Mahatma Gandhi said that ifa
village had only farming and no industry,
that village was said to be suffering from
paralysis partially. That is the case in this
country in many regions,

So, T'think, it is necessary, if you really
want to solve the land problem, that we
have to give land to the tillers, Thatis the
first condition: Land to the man who
ploughs and creates wealth out of land by
his own labour. Then, you have to give
enough land, an economic holding, to each
one of them, You can consolidate holdings
by co-operative socicties or in some other
way. [Itis also necessary that landless agri-
culturists, which is a misnomer, should be
provided with some other occupation,

It is generally said that we have to im-
prove our agriculture. That means we have
to emphasize on cereal prodcution, We
gencrally do not emphasize on production
of non-cereal food.

But what is y I8 to
non-cereal food. In this country people
want  protein-rich food and for that

_we have not done much. Quality
food—we have not produced enough. If

we really want that our children grow
and grow intelligent and should be
capable of doing hard work intelligently,
this protein-rich food must be supplied,
We arc having more and more schools
and colleges but we do not supply them
good protein-rich food. How can they
study ? How can they do research work ?
Mahatma Gandhi we saw to it and that is
why he emphasized on cultivation and

production of  soyabean, Soyabean
contains maximum of protein, . For
vegetarians, I think, that is the one

source from which they can have protein,
But uptill now we have not laid much
siress on that, T can not tell you why.
In this country, even now protein
production is negligible., We have not
given emphasis or stress on milk produc-
tion, egg production, fish production

or meat production. I think it is
very importanl that production ' of
these things arc taken up as industries.

Coming to my Statc of Assam, [ have
1o say that we are grateful to the Prime
Minister for announcing a package deal
for Assam. She has stated categorically
that a second refinery, a petrochemical
comlstex and a paper mill and Brahmaputra
Commission will be cstablished within
the Fourth Plan period. T would only
request her that these things are
established as carly as possible, It‘is
necessary that early steps are taken _'lo
implement the announcement she has
made some time back. '

As regards excise duty, I only want to
say that it has becn enhanced on tea but
common and medium tea in Zones 5 and
4 will suffer,

sitweft wamae g (HAiEt) o AT
s g & 2 woa gy aw fw
& gedt gi I .

SHRI BHAGAVATI : Fnhancement of
excise duty will create dificulties for
common and medium tea Zones 5 and 4,
So I will reauest the Commerce Minister
who is here as also the Finance Minister
to examine this because some tea estates
are facing difficulties even now. If this
enhancement is effected, then there will
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be more difficulties for them, at least for
small tea gardens which produce common
and medium tea. Of course, it is good
and T am thankful to the Government
that they have lifted the export duty on
tea. That will encourage export of quality
tea, But this enhancement of excise
duty will indirecly affect the income of
"Assam Government also, When there is
" 'more so excise duty, Assam Government's
"revenue from Agriculture TIncome Tax
“will go down. So. it is necessary that some
i rgli ef is given,

SHRI SEZHIYAN (Kumbakonam) :
Mow he has to think of Assam Government
" also.

AN HON, MEMBER : The lea
gardens should be nationalised.

SHRI BHAGAVATI ; That may be
considered. I don't think that is
"i.mpossiblc. But at this stage, T cannot
say what should be done., That is for the
Government to examine and see what can
_be done.

""" Sir, inconclusion I will say that a new
.shapter in Indian history has been opened.
‘Indian. palitics is at cross roads. Now it
is important that we belonging to different
political parties reconsider our positions,
.H'I progressive forces, all socialist forces
should come together. We should know
that if we miss the bus at this stage history
may not forgive us. So, we should sec
what we can do to rejuvenate Indian econo-
my. We have to do something drastic, some
thing revolutionary. We have to see that old
stercotyped ideas do not have hold on us
and captivative us even now, We have
to do something in a dynamic way, We
have to do something creative and
revolutionary, I can only pray,—in
the inimitable words of world Poet,
-.R..b-i ndranath Tagore,—

. “Where the mind is without fear and the
. o head is held high;
“Where Knowledge is free;
“Where the world has not been broken up
"into fragments by narrow domestic walls:
‘Where words come out from the depth
of truth;
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Where tireless striving stretches its arms
towards perfection;

Where the clear stream of reason has not

lost its way into the dreary desert

sand of dead habits;

Where the mind is led forward by Thee

into ever-widening thought and action;

Into that Heaven of Freedom, My Father,

Let my country awake,”™

SHRI CHENGALRAYA NAIDU
{ Chittory : We have heard his
parting speech. He has become an M.L.A.
and he is going to bszcome a Minister,
We wish him well.

AN HON, MEMBER :
speech,

A very good

SHRIMATI SUCHETA KRIPALANI
(Gonda) : For the last 9 Months and
more intense propaganda is going on with
a great deal of fanfare trumpet and that
socialism is being ushered in. Therefore
we had very high expectations, We
were wailing for this big day, the Budget
Day, to sec the blue print of the
Socialism about which so much was being
talked about. We thought that there would
be radical departure from the past because
now the Prime Minister also the Finance
Minister, unhampered by this gentleman,
the former D, P. M. who was considered
an arch reactionary who it was
proclaimed, stood in the way of progress
has drawn up this budget. Therefore, Sir,
we were rather disappointed when in the
Budget we did not sec that radical trend.
About this, certain views have already
been expressed by Shri Asoka Mehta and
Shri Massani, This Budget we [esl merely
carries forward the trend of the previous
years, There is no doubt a vineer of
concern for the poor; certain welfare
measures have been proposed; they are
good. T don't want to minimise them.
They are good as far as they go; but
that is merely tinkering with the problems;
they don't go to the basic root of our
problems; they don't attempt anything
redicale that would really improve the
condition of the poor people. I only
repudiate the claim made by the Prime
Mimister and her cotery of following a
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revolutionary policy a policy of great
radicalism. The reason that was given
for disturpting the Congress and bringing
political instability. Prime Minister in
her speech has said.

It is necessary to devise policies
which “‘reconcile the imperatives of
growth with concern for the wellbeing
of the neady and the poor. That is
measures have to bc devised which,
while  providing  welfare for poor
would also add momentum to productive
force..

This is a very good formulation;
nobody can find fault  with it The
propaszanda machinery of the Government
which is very powerful thesc days her
admiring propaganda press, her cheer
press has expressed ils praise in such
terms.

“Jris a trend setter in the socialist
seventies’,

Again it Says.

“Political events since July 1960 firmly
fit in with cconomic contours that people
can understand and appreciate”. The
era of socialist justice, the era of
social ism has thus come in in contrast to
the era of capitalist exploitation which
pre.cded immediately before she came,

I only leave it to the people to judge
whetier this radical change has been
ushe-ed in by this budget, whether this
budget reflect such a radical shift in
poli.y.

L=t us see whethes this budget will achi-
eve these aobjectives. Certain  economists
are of the opinion—I am not an economist;
1 am just a lay person — that the budget
is ill-calcul ated to achieve these objectives.
It will not accelerate the speed of growth.
As far thz poor, the people who are
already in the low income groups, they
will be further hardhit because inflation
is inevitable. Due to inflauon, the value
of the rupee will come down. This will
lead 10 social tension. It will also
lead to unstable politics. This opinion
is exprevizd by one section of ecomnomists,

They feel that the imperative of growth
is adequate flow of savings. But as a
result of luxury living by a small minority
living on unearned monopoly incomes,
inflation incomes, this will be thwarted,

Another reason for inflation is i mprovi-
dent spending by States, bank overdrafts,
favourite States sp:nding more and waste-
ful expenditure by the Central Government.
As a result of these, savings will be in-
adequale.

In the last decade ending in 1965--66, the
savings rate was 8 per cent, It went down
in 1966-67 10 6.6 per cent. There is now
an upward surge, the saving is a little
better. But this budget does not indicate
that the saving will be on an appreciably
higher scale. The past policy has led to the
consumption of capital thus eroding savi-
ngs, thus creating shortage of capital which
holds back progress. Therefore, they——the
economists feel the same policy will conti-
nuc. There will not be any conspicuous
change.

Now we come to the question of welfare
of the poor. I do not wish to repeat the
various taxes which impinge on the poor.
The duties on kerosene, sugar, tea, ciga-
rettes, coffee, petrol, increase in railway
fare—all these are going to hit the ordi-
nary consumer, the ordinary middle and
the poor people for whom the Benches
opposite arc exceedingly sympathetic these
days.

The revenue sought to be raised by this
budget by way of additional direct and
indirect taxes amount to Rs. 170 crorers,
What is the break-up of this figure? Excise
duties account for Rs. 135 crores, costoms
duties come to Rs. 20 crores. Therefore,
the bu'k of it comes from indirect taxcs.
It has been contended that they have tried
to put levies on cartain items which will
not impinge on the poor or on the general
mass of the people. But T am afraid this
will have a very bad impact on the people
at large. Such invisible taxes are the har-
shest. People cannot place their fingers on
them; they go undetected. But they have
an overall impact as they increases prices.

We are told that the raising of the
exemption limit of for income-tax is &
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great socialist measure. I thank her for
what little she has done. But that little is
not going to affect a very large number.
The Bhoothalingam Committee report had
proposed an exemption limit of Rs. 7,500.
That should have have been laken as the
limit of exemption. Why has she not gone
up to that ? That would have bezn the
proper and rational thing to do.

AN HON, MEMBER: Too much.

SHRIMATI SUCHETA KRIPALANI :
Very good. But T beg to differ.

Then the tax rate on incomes of Rs.
40,000 and above has been raised. The
new wealth tax at the highest slab will
impose an effective ceiling of approxima-
tely Rs, 25,000 rupee incomes derived
from wealth. That is also a good socialist
measure. But where does the defect, the
catch, lie? Tt will liein administration, in
the collection of it, T would like her to tell
me whether the big bosses, the leaders of
big business, houses such people who figure
in the Report of the Monopolies Com-
mission Repor: who represent real conce-
ntration of wealth will pay up. I know
that income tax of 93,5 per cent
is an almost confiscatory leval, Nobody
can say it should be more. It is good soci-
alistic measure, but may 1 know how many
assessees will come under this category and
what quantum Government expects to  get
out of this category ? When the Prime
Minister replies T would very much like
to know what she expects to get out of this
sector. She is a very ha-d realist therefore
‘in the Wealth Tax she has taken credit for
anincrease of only Rs. 4 crores, from Rs.
14 to Rs.18 crores. She knows they wo'nd
collect more, The apprehension is that the
premium on evasion will be high at  the
higher levels of income. This was said by
Prof. Kaldor had said and we are afraid
that the same thing is going to happen.
We also apprehend that it will also lead to
further accumulation of black money
which is creating havoc in the Indian eco-
nomy. Therelore, it is more necessary,
according to me, 1o plug the loopholes.

The loopholes of urban property for ins-
tance, In urban property, tax has been
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imposed on individual and family property
but corporate property has been left out.
I would like to ask how many of these big
businessmen bosses own property in their
own names? In this House somc months
ago when this question of taking owver
Birla House as a national monument came
up, we learnt that it does not belong to
the Birla family but to their  business.
Therefore, this entire gamut of property
will be left out of the purview of laxes.
This is only a big loopholes which needs
to be plugged. There arc other loopholes.
I cannot go into details, T c¢an mention
only a few.

The far instance method of evalution of
shares of companies, particulary private
companies, leaves much to be desired, That
is @ major loophole. For example, an indi-
vidual may transfer his personal house
say worth over Rs. 10 lakhs to 8 company
against shares. The company will not be
liable to welth tax. None will be paid on
that property, The Wealth Tax leviable on
shares may not refllect the real value of the
property as there is no arrangement to
evaluate shares. Therefore, the Wealth
Tax that he pays will not reflect the real
value of his wealth. There are various
ways of evasion which the Governmeni
needs tolook into and check.

Then, the P.M. has initiated certain new
measures in order to give incentive to peo-
ple to put money in the nationalised banks,
Wealth tax will not be charged on deposits
upto Rs, li lakhsif it is kept in the bank.
or invested in the shares of certain compa-
nies, and income tax will not be charged
upto Rs. 3,000 of income derived out
of money placed in these banks. So
far so good. Itis a good incentive to incre-
ase depositsin the banks because banks
now belong to the Government, The depo-
sitors are cartainly being helped, but at
whose cost ? The depositor will be helped
at the cost of the public exchequer. Is the
Government justified in doing that ? That
is a very simple question 1 ask the Gover-
nment. Thereis the gift tax, thatis consi-
dered a great socialist measure, but no
credit has been taken in the revenue for
this item because it never increases. This
has no revenue impact. Itis another of
the window-dressings to which Shri  Asoka
Mehta referred,
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I welcome the decision of the Govern-
ment to tax those charitable trusts which
were a cloak for cvading taxes. T also wel-
come the decision to tax enterlainment,
not to leave business entertainment frec
any more,

It has been said thal corporale tax is
not being raised lo create aclimate for
better investment, to help for production.
I take this assertion at its face value, But
I have a few questions to ask, Corporation
tax has been stagnating over the last few
years, Production has increased. diversifica-
tion has increased, bul in spite of that the
corporale tax has nol increased, ratherin
real terms it has gone down, Has the
Government probedinto it to see what
the loopholes are? Are they at all planning
to plug the loopholes ? We would like these
simple questions to be answered.

Then, | come 1o the question of infla-
tion? There is a great deal of sympathy
for the poor, but the ban of Indian eco-
nomy has becnin the last few years moun-
ting inflation, inflation mounting year afier

year, The spiral of inflationis going
on, and that is  hitting us the hardest.
Who gels hurt by the inflation—poor

middle-class and fixed income groups. An
impression is sought to be created that in-
flation is no more a big problem. But
there has bz:n a re-em=rgence of infla-
tionary trend after a briefl period of price
stability and this belies the claim that in-
flation is no longer a problem. In the last
12 months prices have risen by seven per
cent. IT this trend continues, there will be
demand for wage rise. All our calculations
of development expenditure will also go
wrong, The Prime Minister has staled
that deficit financing of Rs. 225 crores
should not cause concern in view of better
foodgrains position. Liberal foodgrains
supply alone cannot provide cushion agai-
nst inflation. Harvest still depend upon
the vagaries of nature. Only yesterday we
had & severe hails storm which might hit
this year's production. Therefore, we feel
that there is no justification for this opti-
mism. Then, Sir, the gap is even biggar. |
do not want to gointo il in greal detail
because Mr. Asoka Mehta and Mr.Masani
had touched carlier on this point. The

Government has over estimated their reve-
nue yield by at least Rs, 100 crores. On
top of that State after State is bringing
forward deficit budget. Some State will go
in for overdrafts from the Reserve Bank.
All this will add to inflation. The losses
in the public sector are there | shall quole
only onc sentence from the Economic
Survey.

The financial results of 55 running
concerns with a total investment of Rs,
3093 crores disclose a net loss of the
order of Rs, 35 crores for 1967-68, Fur-
ther, Hindustan Steel alone with a total
estimated investment of Rs. 1084 crores
incurred a loss of Rs. 38 crores.

If the public sector projects are run in
this insolvent manner that is bound to inc-
rease inflation,

I am sorry to quotc that in the budget
there is no indication that the Government
is at all concerned about effecting any
economy, about cutting the wasteful expen-
diture. T am sure that if the Government
wanted th:y could curtail non-development
and non-plan expenditure 1o a certain
extenl. With thelittle experience [ have
of administrationin U.P. Where we had a
budget of only Rs. 300 crores, not Rs.4000
crores, we had provided for a plan of
saving Rs. 13 crores spread over § years.
If I had continued there it would have
been possible to effect that much of saving.
If the Government is earnest it is possible
to do thsse things. But not a single word
had been said about cutling down wastelu!
expenditure. therefore, | come to the unfor-
tunate conclusion that inflation will rise,
nothing has been done to preventit. What-
ever benefits people may get out of the
welfare schemes, will be set off by infla-
tion. The workeris better off ina State
where fiscal arrangement will give him a
stable and honest rupee. Today the crying
need of India is for an honest and stable
rupee so that people know how much their
rupec is worth,

We find a novel proposition 1n this bud-
get. Rs. 175 crores have been retained by
the Prime Minister as discretionary grant
to be spent for the States as and when she
thinks fit. | am surprised why this necd



875 Gen. Budget—Gen. Dis.

[ Shrimati Sucheta Kripalani]

has arisen. The Finance Commission gave
its award only last year. The Planning
Commission goes meticulously cvery year
into the needs of the States and the
resources availability position and makes
allocation. After the Planning Commission
and the Finance Commission have gone into
the matter, what more is lelt necessitating
the Prime Minister to keep such alarge
amount in her hands? Wha' is the purpose
of the Finance Commission? The Finance
Commission measures with a common yard
stick the relative nesds of the States and
then makes its recommendations. The
Planning Commission dors the same.
What will the Prime Minister do? I am
afraid this amount will be used for political
purposes, for partisan purposes. Il is to
favour one State or to topple the Govern-
ment in another Stale. The recent trend
has been to use public funds for such
purposes. This is a wvery nefarious trend
and this trend should be condemned. This
may sabotage our federal and democratic
structure. This will sabotage our Consti-
tution. I make a specific demand : if the
Government have got so much money to
space, let them appoint a Commission, and
let the Commission go into the necds of the
States and then allocate the amount,
Therefore, I strongly oppose this measure
of holding the sum of Rs. 175 crores under
her discretion.

I now come to another very interesting
subject, and that is about the bank nationa-
lisation. I shall refer 1o the report in this
Government  document, the Economic
Survey. The nationalisation of banks is
the trump card in the Prime Minister's
hand in her political game. This word
has been used ad mausearn; we are rather
sick of this propaganda. Why were the
banks nationalised ? They were nationalised
in order to give money to the priority
sectors, the sectors that were being deprived
by the private banks. The object was to
increase the tempo of productionin the
agricultural all small industrial sector, etc.
What does this report say about bank
nationalisation? Tt is rather revealing.
It says:

“As aresult of the various measures
taken h_y the Reserve Buank, commercial
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banks had stepped up credit to priority
sectors. Thus, between end-June 1968
and end-Junc 1969—

Please mark the dates.

**the total outstanding credit rose from
Rs. 45 crores to Rs. 188 crores in respect
of agriculture, from Rs. 194 crores to
Rs. 294 crores in respect of small scale
industries and from Rs. 174 crores to
Rs. 255 crores in respect of exports.”

This has happened when 7 (The law came
into  force only in February.) This
happened in the year endine June 1969;
but  this is the period whon this
“‘reactionary” gentleman who sits here,
the friend of the capitalists,” who has not
the good of the poor at heari, was at the
helm of the Finance Ministry. Then, in
July, 1969, the dynamic personality, the
“friend of the poor”, the socialist, Prime
Minister came to preoide over the Finance
Department: (Interruption) the harbinger of
radicalism. We would like to know what
is the record of achievemen in the later
period. Very cleverly, neither the Economic
Survey nor the budget, said anything about
it. We do not know what is the perfor-
mance of the nationalised banks vis-a vis
all these priority sectors during this
period, when the socialist, P.M. took up
the stewardship of the Finance Ministry.

I do not say much, owing to lack of
time. | would only ask a few questions
on this. | want to know what is the
performance of the nationalised banks
during this period. Can we have a picture
of the firm credit plan? What is the provi-
sion for agriculture? What is the provision
for small industry that the Prime Minister
has made?

With these few words, 1 am finishing.
The budget is very cleverly drafted. If you
look at it superficially, you will be certainly
taken in. You will find & good facade of
socialism. But if you go a little deep, if
You probe intoit, if you come to read the
literature, carefully the hollowness of the
claim is exposed. All I say is—I do not
say there are no good points; there are
(some good points—ihat the tall claim
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made by the Prime Minister and her
supportersis not justified.

oo arEa (ATEAaE) @ WAL
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FT S & oHrar srsier & wfafarr g
TH I F7 IW FE@ GO I A0 A4
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a8 #1739 a9 F A= 1@ 0H W
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a&vd 21 afFA 78 qge F39 3A fawn
73S AT TTEIM A 20 AT F=at
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ara Fsa1 ¥t forit w1 9w Ff ngew 7
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AT 2 A1 A AUEAIT FAW | U
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FATT TEL FT G 24 »T FIH & | WA
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FAAT AW BEW T FAIA Ty F AHEAT
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ey Frrfaat  39% @d A fww § AN
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17 hrs.
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gg FEagidy @fqeny 7 vag gIETdE
Fa7 /¥ wf § 1 v Ay w1 amr g0 o
fr s avwy ags o wwafar fewr
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The scheme, at my intervention, was
extended to two more districts. But after
working for two years, it was dropped
because the sanctions were not released by
the Centre.
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SHRI  TENNETI VISWANATHAM
(Visakhapatnam):  Mr. Chairman, if
I'may say so, this Budget has got two
parts. The first part belongs to the Prime
Minister and the second to the bureaucrats.
In the first part, she has stood up to her
promise and has presenied to  the country
a refreshing new look. There is no use
finding fault with her that she has not been
able to usher in socialism through this
budget. She has given a new direction.
Otherwise, you cannot explain the whole
cnthusiasm that has been exhibited
throughout the country within the last six
months.

17.18 hrs.
[Surt VAsupevan Nar in the Chair)

Itis casy to pick up several faults in the
framing of this Budget. I mysell will he
able to doit.  But with all my orthodoxy
in looking at  budgets, | find there is
something that happened in this country
which perhaps we may not be able to define
but a new cnthusiasm has come up. a new
sunshine has shone and a new awarcness
among the people is discernible that here-
after they are participants in the wealth and
progress of this country. Eighty per cent
of the people now feel that they are no
more second class citizens to be exploited
by the hig business and the bureaucracy
which is in the hands of the big business
and the Ministers who are in the hands of
the burcaucracy.

That 1s the change that has come. That
is the reason why people like myself say it
is a budget worth looking a!t. Tt may
contain all the faults which Shri Ashoka
Mehta pointed out. all the shortcomings
which Shrimati Suchefa Kripalani * has
highlighted and all the great faults which
the great business representative, Shri
Masani. has drawn attention to. But like
in Hindu law where there is what is called
obstructed heritage, she has inherited a
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great backlog of 20 years. Therefore, it
is not always easy (o clear up the whole
thing in a day

SHRI J,B. KRIPALANI (Guna) : From
whom ?

SHRI TENNETI VISHWANATHAM:
From those who have presented. Budgets
for the last twenty years, who have been
showing concession after concession 10 the
big business, who have been pampering the
businessmen at the cost of the common
man of this country. These big business-
men have always got a great knack of
presenting things in a beautiful way,
otherwise they will no longer be business-
men. They come and teach the Ministers
several things, but every time they see to
itthatitis to their advantage. Therefore,
in spite of all the good wishes which the
Congress men entertained and  expressed,
the result was that somcthing clse has
happened which is far different from their
wishes,

You might remember that prof. Mahala-
nobis arranged pyramids and models add
then gave plans. I think Dr. V.K.R. V.
Rao was one of the economists and a great
number of economists including the present
Yice-Chairman of the Planning
Commission, etc. were Lthe advisers of this
Government. Pandit Jawaharlal Nehru,
once he trusted a man, trusted him
completely. He trusted these people
completely and left everything 1o the
Planning Commission. What happened ?
After they planned and planned for ten or
15 years they found that the plan led all
the wealth into the hands of afew pcople,
and then they themselves began  writing
reports.

SHRI J.B. KRIPALANI:
out in Jawaharlal's own days.

It was found

SHRI TENNETI VISWANATHAM :
Yes. Afler two plans, pcople began 1o
criticise on the floor of the House and
everywhere in the country that high taxes
were being levied but the wealth was
going somewhere else. At first Panditji
said that everything was all right, but
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then the criticism grew in volume and
Panditji appointed Prof. Mahalanobis. He
produced a report and then came the
Monopolics Commission and  other
commissions. It took a number of years
for the people to realise, for the politicians
to realise, and for all those who were in a
state of snug complacency to realise that
the whole thing has gone wrong, and the
great offence, if 1 may say so, of the present
Prime Minister is that she wanted 1o clear
the mistakes and set the country on a negw
path. All that has happened is that, but
even stronger personalities than Indiraji
could not resist these burcaucrats, And
she has also not been able to resist, and
that is why at the end of speech she added
a very plausible sentence. She said  that
she had avoided both the faults, the fault
of doing too much and the fault of doing
too linile. 1t isa beautiful sentence and I
liked it very much, but even if she had
gonc & hittle further, it would have gained
acceplance in the entire countrs.

As I said, the first part belongs to her
and she gave a few directions, she ovpened
a few windows. [In the last 20 years there
was progress, but there was no  progress
for 80 or 85 percent of  the people. For
them it was dismal darkness and  for the
first time the window was opened and the
first ray of sun light eniered into their
vision. But one need not be angry if she
has done that. IT she has done that, why
should others be angry? They should be
glad.

But anything that is done can be spoiled

if the administration is not run well.
Therefore, it is the first duty of the Prime

Minister to tone up and clean ihe entire
administration. Apart from isms, as one
old English poet said, for form of . govern-
ment let whatever fools contest whatever
is administered best is best.  All the aims
and objectives will fail if the Administra-
tion is not cleaned up. Therefore, she
must have a special machinery to sec that
all the reactionary bureaucrats are given
full pension and made to retire, unless they
change their ways. The difficulty with the
burcaucrat is that there is nothing wrong
inherently with him; he is aa excellent man,



293 Gen.Budgei—Gen. Dis. PHALGUNA 20, 1891 (SAKA) Gen. Budgei—Gen. Dis, 204

a brilliant man and an intelligent man,
That realy is our trouble. Some of them
are very bright boys and by the age of 24
or 25 they get into office and come up.
But they are secluded from public life, ex-
cept when they here a few speeches on  the
floor of the House in Parliament of the
State Assemblies. They do not ordinarily
hear the voice of the people or people’s
representatives; they have no change and
the conduct rules have been so framed that
they do not accompany anv Ministers in
public meetings that do not accompany any
politicians. | wish they are asked for at least
once in a year 1o go with the politicians,not
to become the tools of politicians or minis-
lers but to understand what the people are
thinking and saying and what the couniry
islike. T would even say thatsome of
them might be given permission o contest
elections. Then they will understand peo-
ple's mind.... (Interruptions). Not after
retirement, but while in service,  So that
they have an experience of an election, go-
ing to the constituence and looking to the
people, There is no use saving people  arc
illiterate; it is your material; or that the
politicians arc hall educated, that is your
material; you cannot helpit. [IT they are
all half cducated, you have to get on with
them. Unless bureaucracy revises ils out-
look onlife, all the good wishes expressed
inpart A of the Prime Minister’s speech
will be in vain, Therefore, the first thing
is to change their outlook.

Not only that. There is corruption,
jobbery., There are those who are not
corrupt in the sense that they take moncy
and all that; perhaps they can be found
out. There are persons who are victims
of a passion for jobbery and favouritism;
they spoil administration; they create frus-
tradion in the minds of those who comecin-
to contact with the officers and sometimes
instead of pushing up the level of adminis-
tration, they push it down. Some special
machinery has got to be set up to take
care of these things, [ do not say ¢hat the
majority of officers are corrupt; the majo-
rity of them are good. Otherwise we would
not be having even this kind of healthy
life in this country afler twenty years. We
have been able to run the country demo-
cratically and hold free and practically fair
elections for so many years, while in other

countries. corruption mounted so high that
Governments tumbled down, So, it is not
my contention or allegation that all officers
are corrupt. My complaint is that their
outlook is not good. A few of them are
corrupt but they should not be shielded,
If vou talk of giving a new deal to this
country and you shicld even one big corrupt
officer, you will be guilty of betraying the
whole country, Therefore, it is very impor-
tant that new kind of machinery, T do not
guow what kind of machinery she will have
15 5el up to combat this particylar thing,

Then their are other officers who discri-
minate-—terrible discrimination - on cither
language ground or on regional grounds,
Some care must be taken about this, If
the top most people in the oflice —Secre-
tariat or inthe depariments- are carefyl
about this, perhaps al the lower rungs, this
can heset Tight, but it must  be set righy,
You do not know how many people come
to us, Members of Parliament, complain-
ing that **We are being suppresseq because
we belong to this particular region, Fam
being suppressed because T do not be speak
that gentleman’s language. " The grievances
may be auite unfounded or there may be
semi-truth an them, | have always been
saying that our departments might have
therr own  small tribunals to look into the
grievances of thesz oflicers,  When there is
a gricvance. the man must be given an
opportunily to go straight to that officer or
the tribunal and put forth his case, and
when that man looksinto the papers and
hears the person who has committed or
caused the so-called trouble of this kind, he
can advise the government and the advice
can befollowed in most cases, But the
Government does not do it.  On the other
hand, they feel, cvery superior ofticer feels,
or insists, that all the subordinates arc his
slaves. There are the Government Servants'
Conduct Rules framed, lor the first time, |
believe, in 1857, and they are gradually be-
ing amended cvery decade and they are still
continuing. They are treated as slaves. |
have known how even a Deputy Secretary
who was perhaps scnior enough to become
the Secretary in a few days was so obedi-
cntly and slavishly waiting upon the plea-
sures of his Secretary. I have seen it in two
or three States. | have not been able to see
the Secretariat functioning here. Then there
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are officers who are called non-gazetted
officers,—UDCs, LDCs,and so on, The
Government Servants’ Conduct Rules pre-
vent them from coming to us even when
there is a gricvance. Why? When there
in no machinery? However, it has become
a habit for Members of Parliament as also
members of lagislatures that notwithstand-
ing the rules, we are writing to the Minis-
ters. We had a fight also in the Assembly
al Hyderabad. They said, *He has offen-
ded the Government Servants’ Conduct
Rules.” He has not offended really ; when
he does not get a hearing in respect of s
complaint, when his paper is lying unatien-
ded to for six or seven months  or some-
times two  or three years, and il he writes
another reminder, the only answer would
be, 1l you writes another renunder, you
will be suspended, or disciplinary procee-
dings will be taken against you, if you wrile
again,” Tnerefore, the Government ser-
vants must be given a fairer deal at all
levels: S:cretary or eputy  Seerelary,
Superiniendents, Clerks—at all levels, Un-
less there is a  satisfaction. unless thereas
some contentment, unless there is a feeling
that their complaints  are heard, that no
injustice is done to them, they will  become
reckless and fall into a state of frustration;
they will not help you to weed out the dis-
honest man or weed out corruption,  They
will resort to what i s called Work 10 Rule
business. Therelore,if the new deal has
to succeed, | am appealing 1o the Prime
Minister that she must  s¢l up some new
machinery and reform the existing machi-
nery in order 1o sce that things go right and
better.

At 1said. the second part of the budget
belongs to the buraucrat. Why did 1 say
that ? By force of habit, they have increased
the excise duty. Taxes on sugar, keroscnc
and even petrol have been increased. They
think that petrol is also a luxary article of
consumption. Preserved foods, the con-
taininers containing the foods, etc. all must
be taxed. Tt is a mere force of habit that
they progressi vely increase the excise duties
and therefore they wrote those paragraphs.
The Prime Miniter had to yield to it. be-
cause she got the first part all right. 1learnt
from an experienced minister this thing you
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lell the Secretary, What you want and he.
will do it for you, but if his files or some.
other files come, do not question them, but
Just sign them. Then everything will be all

right, Sir, such a minister is called a first

class minister, who undersiands realities,

We have had such first class ministers for
the last 22 years and this has led to the pre-

sent dismal situation we are facing. Having
had some experience, though no. at such a

high level like this, | am cautioning the
ministers to  be wary when they deal with
bureacrats. The exciss dutics on sugar,

preserved foods, cle, must go. | do not

know why thereis not so much agitation

against these levies as against the increase

in the third class railway fare. | do not

know why we MPs have not been able 10

put pressure upon her 1o cancel the increa-

sesin these excise duties, which increase

the cost of living and the burden on the

commonman disproportinately.

Coming 1o the third part, when Mr,
Boothalingam recommended that the exemp-
tionlimit should be Rs 7500, Government
did not agree. Now they have put the limit
at Rs. 5000. We are thankful for this small
concession, but eveni f the Prime Minister
raised Lhe exemption limit to  Rs, 7500, she
would not have lost much, She has in-
creased the rates above the Rs, 40,000 slab,
Why not have vhis limit at Rs, 25,000 in-
stead of at Ks. 40,0007 It is becausc those
who advised her come within that range of
Rs. 25,000 10 Rs.40,000. They may not be
aware of it. The bureaucrat has no bad
intentions, but he did it almost by instinct,
I have made some calculations and 1 find
that if she had raised the exemption limit to
Rs.7500, she would have lost just half of
what she would get by levying the higer
rates of tax from the limit of Rs. 25,000 on-
wards instead of Rs.40, 000,

SHRI HIMATSINGK A (Godda) : If the
exemption limit is raised to Rs.7500, they
will say the MPs have exempted themselves.

SHRI TENNETI VISWANATHAM :
Whatever exemptions there are for the MPs,
let them go. Letitmnot be saidin this'
country that while giving & new deal, the
MPs fended for themselves. If the public
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feel that the MPs are having too many
advantages, let the advantages may go. All
that is wanted for an MP is some facilitics
to function effectively: nothing more than
that. If these things can be given. let not
a single pic be given to any MP, Let the
Government give everything to the MP'sin
kind; let them recei ve the MP's at the rail-
way station and the aerodromes, as they
receive their sons-in-law and let them send
them back, Then we do not want to handle
a single pie,

The essence of democracy is rule of law,
majority rule and the protection of the
rights of the minorities; whether they are
regional, linguistic, religious or other mino-
rities, the rights of the minorities is the
special care and charge of the majority and
those who are ruling. Unless that is done
we cannot have real national integration,

1 will give you the instance of a person
working in the Sanskrit Vidya Pecth at
Tirupathi (A.P.), Some charges were framed
against him like that he was not attending
to the library work or coming or taking
track of books. Perhaps they feared that
those changes could not be proved. So, they
thought that they must give still further
stronger grounds. So, a charge was framed
in November 1968 that he sent an article to
The Hindu of Madras in December 1967
entitled '*The Hollowness of the Argument
for Hindi" and another article to Educa-
tional Review of January 1968 about the
agitation in Hindi Staies,

SHRI SEZHIYAN : The articles were
sent by his son.

SHRI TENNETI VISWANATHAM :
In that case, it isstill worse., But let us
assume that he has done it. He was charged
as ‘*being disloyal to the Constitution and
striking at the very root of the Constitu-
tion.” The Sanskrit Vidya Peeth has
nothing to do with Hindi. Further, thisis
happening after the Centre has passed an
Act that English shall continue as long as
the non-Hindi-speaking States want it,
There are a number of Departments where
promotions are not given, or increments
withheld if officers do not pass the Hindi
test. These are not conductive to national

unity or national integration, [Instead of

trying 1o settle all differences, compose  all
differences, if you give pin-pricks then you
can never have real national integration, |
know that Ministers and top-most officials
might not be aware of these things; but
even if somebody lower down in the hier-
archy is doing this, government has got to
bear the brunt of it, 1 want to draw the
attention of the Prime Minister to this
because she has said of the parting of the
way between the old and the new, ringing
out of the old and the ringing in of the
new. ‘Therefore, those who are in the new,
let them all have some kind of consolida-
tion physical and mental,

I have already said that the poor man
was neglected. The middle class is being
geadually  squeezed out. The educated
middle class is something like the verte bral
column of the Nation, [If we wan! to pre-
serve our constitutional democracy, it is
the educated middle class which is ils real
the watchdog. If vou nourish the poor
people who constitute 80 to 85 per cent of
the people you arc nourshing the nation, 1f
you arc nourishing the middle-class man,
you are nourishing democracy. It is abso-
lutely necessary that whatever steps we take,
these things must he borne in mind.

In the matter of produciion and consump-
tion of several articles, we are ina very
backward state compared with foreign
countries. FEverybody knows that, Inthe
matter of crude steel, electric energy, petro-
leum products, cemeni, aluminium, copper,
sulphuric acid, chemical fertilisers—so many
things —we are far behind. Ewven inthe
case of the milk we scem to be the lowest
in production and consumption. Except-
ing Japan and Philippines, T find that even
in the case of milk in this land, which was
flowing with milk and honey, and which has
such vast agricultural land with a popula-
tion of 80 per cent depending upon agricul-
ture, we arc short of milk and milk
products.

Milk is the very basis of ourlife. Milk
must nourish our children. There is no
is no

milk for children; therefore, there
strong nation. If there is no strong nation,
there is no balanced thinking. If you want
real balanced thinking, you must have your
own milk. You arc killirg milk with
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[ Shri Tennati Vishwanatham ]

several things. Several kinds of new things
have come and they are killing the bufu-
loes and the cows. Do not think that only
those people who cat them are killing
them. Those people who are bringing
tractors are killing them; those who are
importing milk powder are killing them
chemical fertilisers add to this. Therefore
cows are slaugthered in several ways, If
you want to improve our economy, the
cow is the basis because you say that 52 per
cent of our national product is still agri-
cultural produce,

In order to improve production of the
various things which I have said, what are
the steps which the Prime Minister is going
to take? It is true that after bank nationali-
sation money has been released. The money
which is available in the States, in the
Centre and in the nationalised banks should
all be treated as one fund, which is a
common fund, for the development of the
entire nation. There is no usc in each State
trying to makeits own Plan, the Central
Ciovernment making its own Plan and the
banks being merely given a direction to in-
crease their loans to the poor men or the
cooperative societies. There must be plan
for this. Whatis itthat we want? If we
want certain things to grow and flourish,
we have to set apart some things. The most
important things which attracted the atten-
tion in Gandhiji's centenary year were com-
mon necessities.  In India what we do not
have........ (tnterruption)

Mr. CHAIRMAN : The hon. Member's
time is up.

SHRI TENNETI VISWANATHAM : 1
thought, | had some 30 minutes,

MR. CHAIRMAN : You have exhausted
all the time.

SHRI TENNETI VISWANATHAM :
Then, [ will not exhaust your patience.

She must treat the entire fund as one
national fund and the allocations and
priorities must be decided here by a common
body. The National Development Council
might constitute a small sub-committee for
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this purpose and utilisc all the funds for the

various allocations. Each financial institu-

tion in cach State is making its own priori-

ties it has got its own favourites or priori-
ties. In Andhra one priority, in UP another

and in Maharashtra yer another--all  diffe-

rent priorities, So also the banks and the

State Governments and the national Govern-
ment here. The entire fund must be treated

as one common fund and priorities assigned

5o tha. they will be like sluices of a huge

dam and you open the sluices in the direc-

tion in which you want,

There is great extent of land for develop-
ment which is either being assigned or taken
over by persons who have no land other-
wise. But that 1and belongs to this country
and has got to be developed. Therefore
there is no use fighting that the Commu-
nists went and occupied the land without
authority or that man had no authority to
occupy that land. The land belongs to you,
the man is there and, thercfore, let him uti-
liseit. You must have some reclamation
boards. For drinking water, there is no use
giving money for wells as was done in the
olden days. Perhaps it was absolutely
necessary to meet urgent needs, and you
might have to give them, You might direct
the banks, you might direct the State
Governments and you might sanction loans
for drinking water in some places. Butit
would not solve our problem. Nearly 40 to
50 per cent of the villagesin our country
have only brackish water to drink. Where
we have got wells, they are not wells with
potable water. Therefore, what I say is that
in this country where we have got hugeiron
ore deposits, we can have any length of cast
is iron pipes. There are huge rivers which
are submerging north Bihar and Bengal. So
by cast iron pipe lines we can cannect all
the rivers and by booster pumps and cast
iron pipes we can have the water supplied
to any part of the country, We can create
a water grid for drinking water supply.
There should be a Land Reclamation Board,
There must be a Water Board, Unless these
things are done, rural needs and rural water
supply problem cannot be solved.

Lastly, a word about the slum clearance
work. Half the imbalanced in the thinking
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of the educated man and the semi-educated
man and the semi-emnloyed man in the
cities is due to the slum conditions in which
he is obliged to live. Slums are not merely
those cottages which contain only 100 sq.ft.
There are buildings, masonry buildings and
huge structures which provide only slum
conditions to the people who live there
and these slums should be cleared .mmedia-
tely in all the urban areas. Some revolv-
ing fund is sought to be made. But that
isnot enough, A sum of Rs.200 or 300
crores should be set apart for this. A sum
of Rs. 40 to 50 crores should be set apart
for drinking water., A sum of Rs.400 crores
must be earmarked for rehabilitation and
housing of these people. Unless these things
are done, you cannot get balanced thinking
and among the common men you cannot
complain that students are restless and
students are indisciplined. There is no
nourishment, You do not give them even
handpound rice, You give them white
rice, white sugar and white bread which a
famous English doctor said, are the enemies
of mankind, What is happening to us?
Our nourishment is gone. Qur nutrition is
gone. Even our peasant are not able to ill
the land or do the work in the farms. There-
fore, we must have a new approach to health
problems and here I would like the Prime
Minister to withstand the criticism from
businessmen and concentrate her attention
on the 85%0f our population who are poor.
In nourishing them, you are nouri-
shing the entire nation. These are the men
who produce the raw materials necessary
for our industry. What was the cause for
the recession? Recession came because the
drought came and there were no agricul-
tural products for the industrialists.
Nourish the kisan, you nourish the nation,
Nourish the poor man, you nourish the
nation. Don' kill the middle class be-
cause heis the vertebral column of your
constitution

17.54 brs,
[ SARI K.N. TIWARI in the Chair )
wreht ek (Frw) o wwmfr

T, & ST WAt WY qwrk T -t g
6 IR g weer wwz Aw fe §
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"1 4% A ATAA g wifgd fr agd
wreag ¥ #fgT g6 &, A femar Wr
T 3, 9 3fwfae awe gy q@w &
afes amg g1 ag aa A  fr g ow ax
¥ ag WTEiT § @ 7 ¥© a9 Fd) § | W
100 %o ZTTT 2-4 4T &7 A AT 1,000
To ZraAT 40-50 T4 Y | WA ¥ Efwfoe
Tz T@AT AT w1 &1 A § rww faw
& wurwaY &7 aur€ I g W 9 qoe
orar  38% 7 uam g

g4 9% WA | var ¢ fF gEmor Ao
X 7Y q2AT T @7 & ) a7 & e
# o€ 4y a9 700-800 FUT HT AT
grarar, g 1,000 FUT ¥ F, AfeT
"TS 3,000 4T 3,500 FUT aF IF TGT
™ | X2 FTAT TFAT AT @ & AR
FATE aTHha WA AT TET | AT WO &
sfafafa & swarama fam wfa feq sl
T WY E A BT A g 1T AT
It ¥t aifafeee ot § a7 ax darc @
¢, a7 fa gedi W AdE 3 & PR
FAEH W IET RIWTA 4 AT gW WY
T TR W E A § AT wror daT
& T & RS W e s, wer
EEAT EAT FHIT, FAXY [T GAT ATYAT
W ged #T @ 9 e A arn
¥ 1xw Ay @ gt 9x wrE WY wTw A€ By
qrET & | I FATT 1,000 FIE T KT
A9z gIAT 41 AT FTH T AT 97 ’fer
W IAAT FTH AT ET T @I |

% g At g fe ogs g
T FH T 9 G4 ww & AT oy
FqTaT g qr, Sfew w0 i § Sy
T FI&F WY, AT qH 9N & OF OF
et ¥ a9, et ¥ amge dur A
AT | €6 A FT AAF! U AT
gar & 1 & aroer WY FY SRR AT
wgedT g W fedt 2 dgrar dexH
¥, fomar awz g} I9wr 60-70 TTHE
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[ ey wrefrad )

Befafrdwm o7 mSgar &) o9 W
HEFH qaT 9 AT g, A6 faest wET
§ Wil 1 du AEN wrar @ ) W T
# fay wm e et @ &, sAwar ¥awk
qeT JrfgT wifs gual AAar #1 awArn
AR E | AT wwE< gy war ¢ fE
afew T seEm owmw g e,
ofe® dRISTHIw A qTO AW @ @
& afe ofesrs fgee i smacr e @
T ET TR 1A &, gRIt 38 T geTT Wig
&9 & e ofers dewrees #1 3@A @
WIOw EYaT & fF 4 S T A Wy |
AT g T FT FU W P E G
& ot gt o dzT ge & 7 & w7 ¢ f ami
qrEar # WA &) et ¥ fadw
WY JaTE 07 &7 Af@y | Fg o< &
1958 & @ #% ot ot f5 ag fea
w91 W EW FmAEA 4 fr I gw
¥R & WM | qE FATE W@ F @
IATEA | AT TR W A FET A
7T faviz WY s g 1 Afew W
Fewr wfeww q@H q wrew grw  fw
w9 wH # am § ok franogw
WHWS q IV AET FIH A gaT | wAR
g & A7 W o ¥ o goEe
o2 g7 lle 7 T gad w8 faear
t A gEl AT & HWA & Se wi
L

& gwd fasm o T oAt g
w¥ feardde 2z 3fem sroriws & g
T FLAT § WA A 2 57 | frami
¥ o # w2 Her srErtm gary fa
o A T W AT g, a® Wy
Iesr  fefgsgz *war &1 = v O
™ gAwr oHr wR ¢ fE s ag W
¥ 100 UT T A E A 100
v ¥ frem w3 oY 15-20 AT o
/ATE IE 9T FATR §, A oa. A @
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Tty ag & fF 96 *1 58 FUTHT
qIE g1 § | wifET 9g w9 #W FT @
27 89 TOAT ¥ UF UF GWT W & A4
¢ o agi 97 wTT 21 w0 A KaE
FAT w97 A &7 |

feq a@ @ W %1 w w1 ofE-
Wzt wee At @ wEAT #, I a0
aTq#] e 3 A1fgy | ofwwdr & amg
T T 71 37 gL ATH g1 Avgq | fra
T qwEar § AT AN 2w A7 9 FAT
2, IRET ¥ q@ H 9T AT FAT
=fed

18.00 brs.

fore®r gt AT I A TATATTH H
e 2w F1 owewe s faw o
=T gt 2, IaF fem et mrA womr
ST T@T TG 91 | TH AT AT 55
qr@ wT Fr owiw wF oaf F o osmwA
afrad WYt &% #Y H&4T FT AT qqT
faar sfFw =t gt fgata & s S
vy worez M w7F & 7 Oy AN AE
9ETAT & | WT9A 32 U HOAHAST A
TN SN ¥ WU T H|W 32 w=AWI-
%, 32 q. ¥ &, 32 o g oA &Y
#Y I9F ATT A9 ;i A7 § 1 Afww e
2 fr e am9 & ag@Es # doq dww
¥ oot AT oy v At gf & 0 1968
69 & foaem age giar 91 FaAT & g
2 froz dwg ot fomm &7 7 &
AR 1 FUAT 50 914 & | H9 AGHA
FT 47 TROVE FCT AT § ATHA WG
STIHT IAAT &1 F94€ 20T &, THAT W9
R& | WY A oFwAfENT @, THW! weTH |
g Tgar a1 T & 1 Faaer qedew W
wftfrew ot ' s §, I8 W
w9 &7 | & wrey § fe weaT & oA
g Y § s uw o IR & 0 e
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a7 wq k@I w1 famdt & f v
& wrw fewrddza gid & q wOT WE-
FHY ®1 qq1E A § | TH TATIHRT OF
Farfy wifgd | & oF wAE & wf d
agl oY ady fosma gy & frar v
agr 9T @ a4r 91 fF 75 o7 A
t 3z wiw o ¥ WX ofafew A
Y g ATAT & | qTEAT H AT w947 ATAT
7 9 =rfgg < fog & & faq ag
TAT ATAT ¢, I 9T @Y G gvT & AW
T AT o F ifE wrzAw fafreT F
& aer wedt g e oefafasgwm o o
aE FT QRIS &, IHFT AR FH L |

ToET 1 A A1 wE g | AT
qgA 2, T THHI VG T@ A ATAA §
F=a1 % fA0 wrgaw fafaeet 7 sw 0%
F1 AT W § ) gH TAFT R FAT
2| ag agd & ¥vEr 9 I ST £ )
BT IR IT A &

#fd o &E fF mwr fpaem  sumar
iFa arnt ¥ agA fear smar & fermat
9 gATT wOar WiEAT WTHEAr § I6E
qrg R IFT F99 3T gAIC F F=ar
3 9T EAR ITET A9 ®T WA g
¥ affa sa3% qm 24 o & F=AT )
Y ¥y AT F W g |\ d|
AT wfET 98 o7 Eww AT e AE@
21 TF fag W ¥ @g O A
FomaT & Afew TwE OW FaT 2T R
gt a9ar ¥ | ag w7 aar ¢ fF arm
G a1 $FW ¥ WAT ST AT 9 F A
FT 2| 2 T ¥ IgE awl A
qUAT§ | AT HF THO HEAEK A W
TR G Har & 1w w7 eaAr s
AT AT AT A AT wr @ § %
T W dare € Afew TR s
vy AT A AN fF ¥ Rt A AR
IIRT WAGT FET FEO AT T
T2 | I UF ATE TIET FHCTE AT 6T
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JEFT 72 gOTT E¥w I ¥ qear § A
IEF O d@w 28 gaC # a=d §
THA WY IAFT FTH 49 q4ar § | A
e fowddz & § 991 @ ox A
aifgd | wfadi w1 3w S weg A
wifgd 1| st @wr ar s il W=
aaT dfeT & awa o AT 8§41 @A
TR § | T A QR ¥ A 9%
Tfg? | UF T@gT FvST TW 94T | TE
fer ga% am & wrf aredt dw A WY
STAT | TAT 7 31 faar g a9 & | 9%
o @ fa zea fae or fede @,
Tg LTI A &1 | T Tga qA FY
A IFA w8 " ® gAw fmen
WfET | Her AT AT q@A oW 1.
U | TT Ff A TA[ A a4 @@r ar
FRT A& JEg 7 AN w@r 6 I
Wg T FA 9 4T | IEA GAE W0
F< #wfxai 1 w1 f& ug fea aox
A, 47 R AT ATHEH IV
T R AT A g & FT 90 AT | qAa {
FgT & " &% Fgq &, A AT guw
gmafrge & | T W FgAn @@ HA
AT Fgd | AFA WUFT QAT ALY FTAT
IfEgd | 7Y T WUHT T FT Ay
anfgd 1

18.05 hrs.

[ MR. DEPUTY-SPEAKER in the Chair )

aT a9 &9 ¥ R F | WA
F fe ¥ faar & 9 gary aiw # gravdy
a1 9 A 97 A9 OF WE AT 47 |
qedIg T’ IAF TG a7 | &fET Ao
I T FY qTATET TW TATC § I FH
g I AT I T KT AT 3T AT
o w7 & A 39 9T dew dww AAv
qEM | N WS @I AT TEw i
e T a8 § Wi W are g e
T AAT FEA & | YW ATE AT IW 0 deq
dw o Tfer ageft € oot | s AT



Gen. Budget—Gen. Dls.
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fir #7€ Fgar & fF oo g AW q &
3T 3T WOT THET A1C ATE OHH fwar
¢ a1 gy A W gwaE A, a1 TEe
oY TR FAT oaATE g | A En AR
® ad wgA | gH ST wwE AT A
9B | T ATET THET W HE T FATT
gar gy | wi g Af v 2 R
foay @re aTR 9EET A g | TW HTA
¥ 41 9T qI%E MG F A9 AT T WA
ENTT | H(GHT |1 HAR FT FIW IS
EFIT | ®ow TAA ATS H AIIRTEIA THR
FT TATH AT | SWIGA &7 AT T A
NATT £, g5 a0 @TAr aTa Fd g | et
o 71 fow atg @ wAwEe AT 8
qg AFT FW § | TH ITE wT WM
SEF A1 § &9 awd a1 g9 6w aue
FL aAd |
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faeelt &1 & sy & 1 gl fEadr
fafezrsy a=efy 0 Y & A< ey S<r s
fafeem awdy st @ &1 qfET d99 W
T fFaaT ag @1 g, §9 Wi 7@ T
1 T 50 9@ | A9H TF HFAA HY
&t vy 8 wgr wn wradr Ed@ 2
W HEA & | WH A E=TE Fiar § A
ORI AR I & T Sl 1 WEHT
T 3d ¢ fr 9 s ¥ fema @, oEr-
3T W &g ¥ fewral A s dew
@A T Awg « A& fumar @ foaar
fraar wrfgr | faeelt, @, sewai afz
¥ Q¥ WFE a4 gu ¥ At amewiE w1
oA § | wiFT d°w dww & seEr o
FawaS ¥, IT4 w1 3fE A@ g
g

yq fozdem w1 & | fasfi 5 &
arfeat ¥@di § AT agr 7% WS w7 fawar
2 fF 0% Jm@ 7T oF ot § W W%
faar srar & 1 ufew fre Ew ¥ oy
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dar et A ¥ o€ Swar @ E ) T
wae § fF < & ot & 1 qw AW
# 18 & fear @ § 1 Iy SO K
A FTEr @ § I wrweT A frw
®E

g deq v ww fear g, ¥ @
HqArE Al A TAT AFA § | AT OFE-
g¥ra7 inq wa faar &, smar ¥ &« W
TE T WA § | WA fge e A
fear @ T s & T orfx ¥ A Ad
#Fa § | A1 FEL & TR ©F Wi W
frras & faamas 9w wIE9T FT
foqr & & @TC w@rdw ® @ w@w g
& framat # o | gt temE @
gaT 99T G\ F w@d € | T SwEl #Y
g & Afcaw Twafaa & foo o &
Gqr faar ®7§@ @ @g @ = Ermar £
afct &1 & Fi 8w Hex FT famar
UF 9| A ¥ 72 gATL WM &F & W
¥ WE YW AR UF GWTA AT
argdr g 1 9f@r w #1€ dur e X A
gu®t folis a1 w8 SfeTw §m
T q@ F@T §, A IqFT ST el
Fr Jfga

Y ®E ATEHT W9 EL, T AT AT
¥ ary /e & fag w1§ g, arema ar
FATATAT ST AAAT AgAr §, @ IaO*!
s woar wifge afz #nf st dar
F® FC@w g, o1 I8 ¥ foa gw a7
fzd 4t wima, fgz | @ & ow
19 a®@ & & wE@ & A gy @)
¢ wix ¥ Fr WEr dEr s
AT &, A JEw) oA A4 At amar
%o & A, e WA ¥ wfeang@Er
dar &Y IR § | g T T ATEHY AET
®qaT %1 & AE @A § | AW & fag
¥ d% ¥ gpreez wa € Afe e
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¥ & arr §uTaTH @S g | a9 A s
Wy ¥ A& o 7 famar )
gafae afe 1€ agdt §9 /61 F @
amw & fag &€ g, avena @ gfewes
aATar &, a1 99 %1 @ foiis fam
wTy et 9w & frgd aw A & e A
WO AT | TF AT WA W, W& A
arraf fga & aga & & |

ATHTT ¥ FARA FEAT F1afenr
ag & fr A grawfaw fga & &l @
fray w § fawsd @ ST &
ford & oft aefmarar TAwT §, A4 A IN
% faro 3727 wiws & faa o st & aw
%, & 37 oF gere oq ai 2 fay
AfFa srr A qad W wWE A4 &
T F7 femr, wifs @@ 9w Ao
ZAT nFEq ENT &AW A Fwwa AT ST
& 1w fau & frdes soraef g frea
@ & 4@ ¥ ;w & fao &5 § s
faar s

Foere & wifs gra 9 faaen
ft ¥UOT IFT AT FY, wd A% W A
mif|q Adt gAY, 9 aF IW A Wl
A€ g awar & | W fadr 97 Faww
wrfz ST €1, a1 98 97 999 AE wwar
¢ X FewrAT & aweAr & Wi ¥ ¥@
FEAT WG § | qEr wAaz foew
g AT & § 1 T
T A R ) g gw g e @
TETH ATT 4 | gEIR W 9 oY, A
o, ®F FE 97 AT W IgA TNA®
w u, Tty dfew ot ¥ Ao &
fad g FwTE @ wT IT W FA-
TAAT WA AW & fer faar 1 oW aner
a% IT AFATEST W geeArHT A fear
T | GAIR A ® ST BT ERA-FAA
¥ uefawe s gafamat aife & ey
# wga foeed @ ) woee R gmrlt
i 1 qwx wd fear e w o

fear | g7 qade & gt o At awe
®t a1 € | BT F7 CF AT ¥ A Wwew
A 1 g7 #T Tt F guTe ATq Wg
T T E | ¥gw waddz W mea
g wifge fr wg ¥ ww gEEz § )
FHATAT &A ¥ 9 WY 10 7 FrT v
97, A g9 T &9 A fFur mr s
gawr &€ fraw A0 @ mir | osme
T ET Aa A feur w1y, A1 ag g A
3w & 7 gwrar uw wha ofar
X A% fasty & fouw saer 7 frar
w17, 3% T wwwr @+ 7 fwar ary,
A ag #7 wfa wTq@EW ? gmr wm
TAATHE AY Ak maear A@ ) A
#1 gorfawa i faedt &

nrﬁtquz wawT ¢ dgw
TATAZ KT TH AT § 1T woqr
g7 | A yawe w7 faAi & foe ww
€ T2 A FE A= g g
Tg g9 T FT AN ¥, T7 fewrefuw
FT IWTT T § 1 SR f AW =
¥ ymamy, AMEE AT qwid'y, § a4
gzaan AT wEE, 1 AfFr 130 ST
A& g &Y ¥ fAu gy A fear
s g, frad qim W, guw § ww
%5 & 1wy fufret f gl qg A
FLAFST g | FAR( AT W ¥ qw
famme & 1| ag a=T iy wd gAr Wy
#1 wrex ¥, @i afror wTw g
7 wrew fifree W 3@ ao & W
wigar g fe & gwt fao gg wT )

et qW rew frar gaw fag &
g AT g o

ot wefare qEg (AT ) FaTsr
wgiem, 47 aew  fafaeet w1 wor A
WA A ¥ A WX AT A qww
a7 AR A g% IR W g 1w
¥ W ag o fv sw fafrec &
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[+ FmiATa qosg ]

T a0 ¥ TH OH FIm Io1A §, fuq
#r ¥m ¥ ¥ w0 qwar § fr gaF fam
# wddl & faq avw & 1 Afwa & ag
qe g § o ag fEw Figa o & w
EEwawe ¥ grU W I¥g Fwia @ §,
IR W1 IAIWEE 9 E, SAw0 v
T g WTEHT 9T 98aT & | F@T AT
Areawg oA ¢ fF g aoe Aafafes
g wwraardt &1 & F2 wvai g v 59
g% a% Ty wdEl F0OAH A oarar
&1 9T ag o faar F w4, fogt &0 fae
arefr @ g | v, W@, FGET AT
¥yt fawrtz ot Wi ¥4 wviGr 50w
ag nlia A A 0 oqgE g | w4l
¥ g TATIORE EHG AF HEH  wE W
g ¢ & gw awai 1 fazrfaw faead
g% afeyaz & & a0 @9 0@ e
T AW NATH F T FE AT FG
T A F ITE FIA )

TH IF GUTL g1 WA H aFiA &7
qeqr FHAA 70 AW K AAT F 80
qTE g | A g-Feiy T § oo H
qg §E4l 2,80 Fi® g4 AT d1 #
qeaT g g fF ®T o F aaew
W suaeqr ®i w g, gav fEad
@i w0 & foas a=r & 1 A
ATE FO | SET GEEGT 9§ FET ¥, g
FHIT T AL g & T Hoanw &
FoaT 1 5T o g w0 g
AT FEdr ¢ |

w1 f &9 ot w@i® Agar I w7
qr, FWEIT IC FUT #9467 @9 &
F=a1 ®Y TH @7 A1 TEAar g, fama
T Wronelt @i fawmr 349 T @i
amfudy 1 feay ook & %@ ¥ 7 o=
FO¥T 79 & foU a7 AT FOT
TR W T Y 1 T8 T FHRX IR
garrrdy s, forwd awi 1 aferes
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a7 T § AT o BT AW T AT
i giwdr & fe ag awe queAady awe
&1 58 awe ¥ W I &1 gm a9 faar
A E | W ST AW awi | AT G
FT 29 A §G 4@ W4T ) 9T gg FACD
wrew fafeezs w& wd & T qa R
faamt & &a 7 | war @ Gar g@w
g T ag war smAac g &feedi @
¥ Ay gia0 T ITHT ggAE qa
afz ST *Framm &1 @7r 9T ag A Al
Fz ZdY fF vq F1 29 °r THAT 37 MET |
afes ga 97 #1717 IFE A A
g Wi mwaw f¥ ¥l =g Sz
A IFFT FWz ¥ Wig, 4§ F T A%aT
g f& feaidt a1 7siz vz 7@ g1 qar

gadr ar@ ag A IEE w0 fF ST
sfwfae & 225 #7171 &G ArEdw A&
T FifF T @R AT FAT g AR
H IEE W SR AL GO | 48 WY 59 q1S
F waw ¢ & framt & sfe fEad g7+
agAfa @ | &g gt ¢ fF feamt & aq
7 qar g€ v aehi fak ) frara daw
TeET &1 WAl @ OFT am AT gy g feard
FOer wqgaT &, fawre &1 g9 e o
gieATgIn &, fFaET & weww A or
@ Wt N ¢ IA% 215 2fE0, I FAE
FTAR § A #\F ¥ AW aw WA T AW
q¥i, §4 & ITWATAC | AT e d=2T
ZTA0 & IO WY |ATT F W qT AA T I
AT & AT | W R T qT Fgdh g
& wfw fearl &1 wean we fadm €@-
fau sfwfaz & aedw srr 9ér agdr &
FeETw 20T § | w4 A1 fefefar qa=w
g€ ¥ aT gRA  WTERS FT €¥%W aqv
Zfaan | wifs ¥fwfar wreafrr o oF
AN fH g | @ o
= @ ¥fwfer Fwany § g o 8
gt a0 @ 1 s AT wU == § 300
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Fr1E &7 2fEfe ag o 7 a3 A gEwr
AW gH & AR FT IEIAT qET 1 AR
RAQU G T UFATIGE fRgw dF T
AT AT §, WHZ AAR I @, gqdr AT
1 ¢ fr foord 3% ot ga2 391 & o _gaw
IAIATY | AF Fg1 AT giAT & 7 qE
gt & e smefadt & & g Enn
3w sfefaz &1 warg Fma o 98 faar
7df T wFAT | TEfAT & wiq § wEAT
qmRar  fF og e SiF A8 & fF fma
T T A v & ¥z owroerfy
fFfq atg Hgw &9 WEAW aw@r e, AE
Ffau s &1 | 1965-66 ¥ 137.5 €9-
B ATEHS o), gAR WM H 158.24 F1AE
#AT /T ¥ 160.3 HYT TG A H
165.181 T | 5 fee g 247 fd o
Hrfaz wreafen & a2 # gr=ga wEaw
fFad e 1 agi @ ar g5 2 fr 9uv
Y ®T 1A T, FOfEE FToIH W,
TG &7 g 727 | framt w1 faq ot a7
FLEAT & 9% TR 98 7O W17 THT EiAae
N3 Wr 4% ATGAT | THEH HAAT {ON
f g s 07 fEaar e TE E3A AT
Fag A 9T 737 & g7 w0y Arfam

Zfan, & oz aras ¥ oo dar @
fr dfem sare @ Hze Aafoe ad
ar gfrrrst; Arfa &) a2 A @
THTS TRt WTE 7 A6 faar grerife &
R FgAT g g fF K Ao & i
o T WY wra A wOw 7 g & oEmry
ezt AT ggw Ffaez o F @ a4
s ¢ 5 wwafre) o1 ot SR 2 W
g Fidrem & famee fewie @ wife oz
qrEETET  ARAATE & | FATT GATHATR
swmaifas FarEz 1 FE Hew &
o & wrowr FA7 97 wgar g v ofe
FEATETAT A4® T7 2 & wgw  fafaex
¥ @ s Fafae TR wag
wHRA ¥ fr 7y e doveTo t, i

FaETATT GEE fOwEd @1 Afew
FOE FraeT F &g A aedidr gE
IFT ifge g, sawT wrfqw Ty A
agr <gr | 9feq FagTT AgE oW TEY
¥ 73 {67 sg ®as ¥ arve ) e
ot w wrew fafezz gf §1 IOw qgw
& ag T G F quer TeaT § i W
9ET A GATRATET A1 § 7 HTL ATAE
FARA § (% 9@ W FEw aETAEE) 47 ar
o1 WY FEafaez aE F #60 w WA
HYFAT WOGET G4 97 WY WL qg WA
¢ fr sraa awiadl Af0 9r AT FqTH-
I E A AT 9 FASH aqt S "R
o Fw wOw Ffafwrard ey | & amed
FAAT ATRATE WfEe AT W GEi AT 6T
A ¢ 77 A fF aua a7 § fau w9
T A U\ WMTEN FH FWA KL AT
w7 gu AT e 7 Fw favaeng nEade
1 utw W gir w3 § o gl AT &
fereas agt 210 & | afeas warfas gu Wit
dfeasit ¥ guk fAu gz FAmAT W
frafer oY | qZa Ffrom A feare amf
IV WAET TG Trew T q0fEY, XY
T HHA T aAAY TIfe, €9 FEA
ft5 aadt wifgw 7z ard aw gl W«
% T FEY § To Ao wAAHZ W
FzraT ar AT fiex §37 wadae ¥ fAq 29
woftve ®ATA @ w@Er st ar 7 afE
afasrs gz g1 f5 921 Fwm TAm A
zani fr zvame g womeT fEAar wd
? fSawt aTE 9T STRT K ST AT
wrfee | wifaw a2 Fteq T Tav
ZT AT aF AT Ao mARz 7 wvar fear
T FmEk AT & aravE vae e il
qaTeaTdr &, wE T S0E W A §,
& AT g, & ITET A AW wEAT E,
FE FAT AR & Afew X wToR wgAr
g £ fF 3% &t awa § oy 2w e
#Y frdid qT W £ 5T &Y 4T | ¥E
e FT A o e g dr. -
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[+ Frirrre qrsa )

#z § wqwr w8 fearwat aw Sfwa @ ?
qg ara A W g94 ¥ 98 o @ qfew
AAETAT A€ T qZ FAMMA F9@AT O
Y& 9iw ¥ fF a¢ fooe g sowr 8,
wa wgraar g wfgr 1 A uw
e @ faseh o wq ot 347
wt off | 7 g fa qdf faal & Wi
Fowar fawrer @ 7 1857 & ¥WA A WO
qiEw ot afaqr & @ T¢ 977 sArzd ¥
oY IeH wiE go |t A agw w7
fearfedi & o wsfrqz o afeme & &
1857 & w3 ¥ wrw faar T 77 72
w1 gwfaT sids; off faat & gma
¥ A ARG ¥ | AFAGFEAITE, T
wrf zgaa=, T FrE wEw, fodr drx
wa 33 A & agt w4 fear ) gufao
seft «f fy xgr ¥ faq wdtww T
wre & soawy e ae g {F A oawit
oy T T ®F 1951-52 F 7.
¥ 4T #fiar TAEA 259 o W A
WA ¥ qT A 9T BT TAFT 238
w g | A% gz quEr w7 fR g
frewr @1g & Y e fufseee & A
w31 fF saFr q@i wwrar ww ) AfE
shrosf & gg @ 33iar fr (Fasr
¢ o w9z off fadr figE w@ T
I ug T 6 g dr. F e wwe
wG & Twfee =gt #Y v #fver gAew
wz v | weast ¥ g fE ww 0w
wdigq TAFC Iq0 AU i wYyw R
ge &y fag ? afar wadr o<
#faer s adt afew g 6. & vz 31i
€ wwar w oiw gEr wfgyr 0 Afew
gk faq ag dac Adi & | FAT 9w W
2y ¥ fs g & Szl ¥ wuw AT
F¥g ¥ gE) qv wfgar gaww T8 @@
¥ AT @R T TAR FwAT, q A
ag wwwar § & gg S €1 Taww
wATR A S ¥
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A & g wEn wEw g
ag Wi gt @ fr gwid WA & & A
vew-fafreer sw g . & go, ofem
HaTEA(T AgE F TT K A FE AFAT
g f& 3awr ug sy ar f g drA
qTE W ATAT TG(A LA AL AT AZ FEA
fr dfexsft 5fF 7. @1 & &) xafAa
7. . & 397 smiEr e 3 § 1 a7 gfeaed
& ofr war frq ?

gadt FA X RAH TZ FEAT AEAT
g fr ew¥w ¥ Ot wenaeqr o g
¥ fe o= At felr ®r o grfwa 2
st 7 g% gefas ¥ ag feasr W
# 7 & arzw 2o wr oarew fufrezT 9
w1 g -1 a1 dfexdt @, W AW %
A TgrgeAr @ Wi I ag ¥ -
ot ¥ #f ¥ am ¥ frde ¥ 7
foadk qm A g xg W gefera wE
A o T &, x® A grfaa Ad &)
gifa 38 @%@ ¥ AeTIeq ¥ w1 A%
qATSAATE AT HAW 7

T dreTar & QI sl ¥ AT
¥ wgar wiga § | 7@ ¥ ox ava frwefr
fe qre TEET ¥ TEGEET A
arfe ¥, famgs aadifas @ @i, @i a®
fr gart fiwo g 3 A Fa1 fr o0
waw § a% @ w0 wga) & e fEReEa
# arty e faei w0 weiawr faar
arg, & o wwh, o H g, fR AT 9w W
% fad §9 ®m fFur g | & ¥fs @
@ # gfqadi 1 € Foar §, = oy
wrAaT g & agt X fpa gwT w0 oI
a9 @r & T 77 qgr W uE A
35 oY fir &7 A A Q. TOERT W
TEITHFT {1 A 106 GIC T ¥
T8 T &), Afew gar w7 A F
arw safrarerars vy for Y. w7 8 wwar
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g, gAF Arag FifA T g, A
Fgar qat g fu 741 fags 67 mwaw 2o
& oar w5t w4 R aga
=gl & 7 TA-4A4 WHq qga e R,
T # et v oA fag AT wFar
g feq dr. @ fefiT aaar wmAA &
fF 3% g A gerAT & agA (A w2l
# GHY F THET aza oA & | AfwT
q R gz fadwa wwa A@a g fF
g. dv. o& ST w2, @ w0 AEA
ToEEr v E | wE TTENA W WO
gl wivw gaT TAfE T Amit &, Pyl
wrqaTeR e #, T A1AR S W A
grEfadi 57 mAgaz A E 1 - 15-20
FART Fii TAR AT g ¥, wafy 100
FA0Z TN AVA 47 sAfEaca @ oA
2 o 6wz vyt fEEel aEvA WA
& wrafa aze 71 an7 & EAEH A
A yrfagi w0 nvAaEr 340 T E

wdr 7 fggsit wrw, SEE S
wm frrr fe g, @ F1 o S
FT TEAFT FAT Tl T W g §9
Fafrer o st ArfgT 1 AR TR WA
FIeAA F7 X UF  FAL FAT AN, IH
FHE AFT A & 7 o g aal, A
gt & fafezs & dvarar faz, ofr quay
TG HT—ATE T HAATATEANA, ¥ 7B ET A
93 faare 57 & fooe w7 5 rawon
w1 dte g §, a7 & Ty I fagsr
F1 TCARTT AT FATHATT & | HwOH
wgar A § fe s 2w o wm oaw
# T, W9 FH ANE 97 § WA, £ 7
T femma |

st FHo fammamg ot F @ 4
g fafrer © =%z & 0%t fafr-
"L g W7 a3z fafeT i, m-
= & O 37T 4, IF q9q a7 TR OA
woa ¥, fea atsr o aw arfearde w
o TR, AT AT IAE A WARAL q
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JOT AT § | § F&Ar Aigar g-Tafrez
T AR WIEFI—WH GH I Y SGLAT
g 990 EY & T A ®Y A A
wefaii g, af o Zifwg ) # fafa-
2T} Al /T FrEAL ® q747 2 9T gE-
d17 a7aT -7 TAH FE AT TA &
ar aae &ifwd | wre gfeoEt & naaye
2 ar ikedt #2 fF G687 wroer safamra
nifadr gnft, 3a®r &7, 7 gt F1
TFARZ FUIT Ar 47 IX F o qUiAST FIATAA,
dr R I frad & 7 i fasgiw am
21 1947 7 fom 737 fgrrmra misna
gat, 2w A Fr fEaw gady oY, gm FrE
AT acq TEA A1 a8 TRy T, T g
#z Fiq @ fFur &3 77, JeE wred
o7 AT &7 fag, w11 WA W A
=z A1 AT AT A AT F IR A
AT A WA HAT AT

v oERw &t Wi fafex gra
A 3a% fad favqae a7 wadwe g
ug nAA e T4 faAl & T neEd &
faa w1 mfad 7@ fadm a1, fme
femrat &1 If9q e faaar s I
AT | 3147 97 @7 & & w7 T w0 gan-
ITUAT ¥, WA AT AR AT A & AT
S SgTAT ZTAr &, WH ¥ Irq ATy ]
aw W feaet €1 75 =T ¥ oF A
" 9% ATq wg;s fFar sar g f
quAT TiEgAT g W A0 a4 faad A fame
2 o fame Ao wfd & fvaer £
AR IW AW A AT | FuTAT & | TE AT
W Afwa, A7 samar guT, oy 9z WA B,
mEx gk AremIE 7 Ag @ AfE
fapaTa #1210 FTX T 9TF | 9w FamA
¥ T AR A A ¥ A £ T ge AN
a9 & A F7€ 7Y 7 qHAT | YA T AT
fem AT & wrara 1 fgm ww ag v v
wwar, g7 Tor w1 feata I3ar s spAT
& "t |
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MR. DEPUTY-SPEAKER :
Ila Palchoudhuri .

Shrimati

SHRIMAT! ILA PAL CHOUDHURI
(Krishnagar) : rose.

AN HON. MEMBER : What about the
half-an-honr discussion 7

MR, DEPUTY-SPEAKER : Please wait.
Let her start,

SHRIMATI ILA PAL CHOUDHURI :
When T heard the Member upposite. . ...

MR. DEPUTY-SPEAKER: You can
continue tomorrow. Now we take up the
half-an-hour discussion.

18.37 hes.

HALF-AN-HOUR DISCUSSION

MANUFACTURE OF ATOM BOMR BY INDIA

ft warceTer o (Freefima7) - gqreqer
A, gard I F WA w2 wy -
TF 17 #17 ga qrfverry | A & o
150 wznaw ¢ o §7 afsqge qrae
¥ foaft swf &Y 8wz gfar &
oSt &Wm'!‘lﬁ'ﬁal o THo Mo
AN 1 vAAE oY wAA B war ¥
qifpeaty @ A ¥ I8 AvH @@ v
AT o gE? Fw woEmrT fewraw
AT gAY wAZ gAY o Ad ®oqr
WE I UF AT F vrwaw W fAq
It isa mustfor our survival.
affTaw T ¥ aT Ad 3‘15:'::
In spite of the Indian Army, Nevy and

Air Force, Indie is to-day defenceless
against China.

I, # wiw & nE agy a®
AT T Agi G FZ FTAT AgAT § AT
fre™ fadt wror & w1 @ 1 FAET AW
qT— SATH F1RT, IR 4w o w7 ow
wfeww forar ot @i & ow srmaTe W
gt | I formr -
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““In the long run the principal menace to
India’s security comes from China’s nuclear
power."™

¥ Y Wgi<q, FAW qg Gav g
¢ fE s sirgaro e @ osEE 9w
UIH A9 ¢ AT FHIT 99 IAF0 AL A4
g7 S éfmad amwr 2 ¥ gASC
qa@ AT %4 | AT A7 gR Twdr s
¥ A4 WA, AWIFT AT TA 3 ATT ACT,
afea 7z gary aifgdr 48 & e gF
ot 7t arfzd 1 AT W gz @ AEar
¢ fF gm @z oz aw T4 d o1 ZW OE
|ra fF areAT AT mew aw TEat Ad
FOI AT FL0AT ®F 40 GAOFN AT
qEE FAT - T A7 AIIATER 27 AEA

g

wa a3 Araar & wzAr oA mew
aw EwE A AT -d T A AT
AL WiAAT, IE FET TEARMA AT |
afrq feg zma o adt F9m - woE
arz EAM 1952 1 4. UH. T T JIAT A
w&t a1 fF gm 38 T wifoar § Kiw
THIY, AT AW w1 oEw Al
qET X FT WG4 g, AGA FE§  FW
f& |zt § Iawr ww oAd fwar
1958 ¥ madwr ¥ arar # w21 fx
a7 gl T Er wAWT FW AqA7
IAA T G WS ATH T KT -
qi§ F0F & Fifow FT | IA AW H
TH=HAr 1966 ¥ AACAT T FAF1 Fgr
f& q% fagaama & wmaw 7 gRTEET T
FU, I AfFwAT A9 A7 FEANS
g1 a%ar &, oftrm wz gmn fd s
7 *r gaa! fgwma wE wdr | zwfed
ag ¥ fF arsAr e A8 Fm,
T W aA

T — WT 3g TEEE wI A
qT ®F T GHwr gArir wag ¥ fad
¥ ? AT W weE & fe@ smAd



